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 reporting,  I  shall  not  shirk  reporting  it,
 I  shall  not  shirk  saying  that.  If  it  has
 acted  wrongly,  I  shall  certainly  say
 that  it  has  acted  wrongly  and  then
 we  shal]  take  steps  to  see  that  it  is  put
 right.  But  in  a  measure  like  this  which
 has  gone  on  from  1963  till  now,  to  say
 that  it  is  a  measure  which  is  not  re-
 quired  or  that  I  have  brought  it  only
 because  I  do  not  hear  anybody  or  that
 1  think  that  I  alone  know  the  last
 thing  in  this  matter,  is  an  argument
 which,  at  any  rate,  does  not  proceed
 from  any  analytical  intellect.  That  is
 all  that  I  would  say.  If  they  will  proceed
 otherwise,  they  will  see  the  benefit  of  it.
 I  am  quite  sure  as  time  goes  on,  these
 very  hon.  friends  will  ask  me  to  tighten
 it  and  not  make  it  more  lenient.

 MR.  DEPUTY-SPEAKER :  J  shall
 now  put  the  question  to  the  vote  of  the
 House.  The  question  is....

 SHRI  KANWAR  LAL  GUPTA  :
 We  want  to  stage  a  walk-out.  This
 is  a  black  Bill  and  an  anti-people  Bill
 and  we  do  not  want  to  participate  in  the
 voting.

 SHRI  S.  KANDAPPAN  :  1  am  also
 joining  in  the  walk-out.

 Shri  Kanwar  Lal  Gupta,  Shri  S.
 Kandappan  and  some  other  members
 then  left  the  House.

 MR.  DEPUTY-SPEAKER  :
 question  is  :

 “That  the  Bill,  as  amended,  be
 passed”’.

 The  motion  was  adopted.

 The

 15.57  hrs.
 BIHAR  BUDGET,  1968-69

 GENERAL  DISCUSSION  AND  *DEMANDS
 FOR  GRANTS

 MR.  DEPUTY-SPEAKER:  Th
 House  will  now  proceed  with  Genera
 Discussion  of  the  Bihar  Budget  and
 discussion  and  voting  on  the  Demands

 for  Grants  in  respect  of  the  Bihar
 Budget  for  1968-69,  for  which  3  hours
 have  been  allotted.

 DEMAND  NO.  I,  TAXES
 MR.  DEPUTY-SPEAKER:  Motion

 moved  :
 “That  a  sum  ०  exceeding

 Rs.  53,64,300  be  granted  to  the
 President  out  of  the  Consolidated
 Fund  of  the  State  of  Bihar  to  complete
 the  sum  necessary  to  defray  the
 charges  which  will  come  in  course  of
 payment  during  the  year  ending  the
 31st  day  of  March,  1969,  in  respect  of 33 ‘Taxes’.

 DEMAND  NO.  2,  LAND  REVENUE
 MR.  DEPUTY-SPEAKER:  Motion

 moved  :
 “That  a  sum  not  exceeding

 Rs.  +3,79,82,278  be  granted  to  the
 President  out  of  the  Consolidated
 Fund  of  the  State  of  Bihar  to  com-
 plete  the  sum  necessary  to  defray
 the  charges  which  will  come  in
 course  of  payment  during  the  year
 ending  the  315  day  of  March,  1969, 3३ in  respect  of  ‘Land  Revenue’.

 DEMAND  No.  3,  STATE  Excise  DUTIES
 MR.  DEPUTY-SPEAKER:  Motion

 moved  :
 “That  a  sum  not  exceeding

 Rs.  49,96,500  be  granted  to  the
 President  out  of  the  Consolidated
 Fund  of  the  State  of  Bihar  to  com-
 plete  the  sum  necessary  to  defray
 the  charges  which  will  come  in
 course  of  payment  during  the  year
 ending  the  3lst  day  of  March,  1969, 3  ३ in  respect  of  *  State  Excise  Duties’.

 DEMAND  No.  4,  TAXES  ON  VEHICLES
 MR.  DEPUTY-SPEAKER:  Motion

 moved  :
 “That  a  sum  not  exceeding

 Rs.  6,60,975  be  granted  to  the
 President  out  of  the  Consolidated
 Fund  of  the  State  of  Bihar  to  complete
 the  sum  necessary  to  defray  the  char-
 ges  which  will  come  in  course  of

 *Moved  with  the  recommendation  of  the  President.
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 MR.  DEPUTY-SPEAKER
 payment  during  the  year  ending  the
 31st  day  of  March,  1969,  in  respect 335 of  ‘Taxes  on  vehicles’.

 DEMAND  No.  5,  STAMPS

 MR:  DEPUTY-SPEAKER  :  Motion
 moved  :

 “That  a  sum  not  exceeding
 Rs.  10,04,925  be  granted  to  the
 President  out  of  the  Consolidated
 Fund  of  the  State  of  Bihar  to  complete
 the  sum  necessary  to  defray  the
 charges  which  will  come  in  course
 of  payment  during  the  year  ending
 the  318  day  of  March,  1969,  in 333 respect  of  ‘  Stamps’.
 DEMAND  No.  6,  REGISTRATION  FEES
 MR.  DEPUTY-SPEAKER:  Motion

 moved  :
 “That  a  sum  not  exceeding

 Rs.  25,79,888  be  granted  to  the
 President  out  of  the  Consolidated
 Fund  of  the  State  of  Bihar  to  com-
 plete  the  sum  necessary  to  defray
 the  charges  which  will  come  in  course
 of  payment  during  the  year  ending
 the  315  day  of  March,  1969,  in
 respect  of  ‘Registration  fees’.”

 DEMAND  No.  9,  STATE  LEGISLATURE
 MR.  DEPUTY-SPEAKER  :  Motion

 moved  :
 “That  a  sum  not  exceeding

 Rs.  43,23,075  be  granted  to  the
 President  out  of  the  Consolidated
 Fund  of  the  State  of  Bihar  to  com-
 plete  the  sum  necessary  to  defray
 the  charges  which  will  come  in  course
 of  payment  during  the  year  ending
 the  ‘31st.  day  of  March,  1969,  in
 respect  of  ‘State  Legislature’.”’

 DEMAND  No.  10,  GENERAL  ADMINIS-
 TRATION

 MR.  DEPUTY-SPEAKER:  Motion
 moved  :

 “That  a  sum  not  exceeding
 Rs.  3,93,63,075  be  granted  to  the
 President  out  of  the  Consolidated
 Fund  of  the  State  of  Bihar  to  com-
 plete  the  swn  necessary  to  defray
 the  charges  which  will  come  in  course
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 of  payment  during  the  year
 ending  the  31st  day  of  March,  1969,
 in  respect  of  ‘General  Adminis-
 tration’.”

 DEMAND  No.  11,  ADMINISTRATION  OF
 JUSTICE

 MR.  DEPUTY-SPEAKER:  Motion
 moved  :

 “That  a  sum  not  exceeding  Rs.
 Rs.  1,24,30,706  be  granted  to  the
 President  out  of  the  Consolidated
 Fund  of  the  State  of  Bihar  to  complete
 the.  sum  necessary  to  defray  the
 charges  which  will  come  in  course  of
 payment  during  the  year  ending  the
 31st  day  of  March,  1969,  in  respect
 of  ‘Administration  of  Justice’.”

 DEMAND  No.  12,  JAILS
 MR.  DEPUTY-SPEAKER:  Motion

 moved  :
 “That  a  sum  not  exceeding

 Rs.  1,47,48,030  be  granted  to  the
 President  out  of  the  Consolidated
 Fund  of  the  State  of  Bihar  to  complete
 the  sum  necessary  to  defray  the  char-
 ges  which  will  come  in  course  of
 payment  during  the  year  ending  the
 31st  day  of  March,  1969,  in  respect
 of  ‘  Jails’.”

 DEMAND  No.  13,  POLICE
 MR.  DEPUTY-SPEAKER:  Motion

 moved  :
 “That  a  sum  not  exceeding

 Rs.  10,12,62,036  be  granted  to  the
 President  out  of  the  Consolidated
 Fund  of  the  State  of  Bihar  to  com-
 plete  the  sum  necessary  to  defray
 the  charges  which  will  come  in  course
 of  payment  during  the  year  ending
 the  31st  day  of  March,  1969,  in  res-
 pect  of  ‘Police’.”

 DEMAND  No.  14,  MISCELLANEOUS  DE-
 PARTMENTS

 MR.  DEPUTY-SPEAKER:  Motion
 moved  :

 “That  a  sum  not  exceeding
 Rs.  1,02,825  be  granted  to  the  Pre-
 sident  out  of  the  Consolidated  Fund
 of  the  State  of  Bihar  to  complete
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 the  sum  necessary  to  defray  the
 charges  which  will  come  in  course  of
 payment  during  the  year  ending  the
 31st  day  of  March,  1969,  in  respect  of
 ‘Miscellaneous  Departments’.

 ad

 DEMAND  No.  15,  SCIENTIFIC
 DEPARTMENTS

 MR.  DEPUTY-SPEAKER:  Motion
 moved  :

 “That  a  sum  not  exceeding
 Rs.  35,96,950  be  granted  to  the
 President  out  of  the  Consolidated
 Fund  of  the  State  of  Bihar  to  complete
 the  sum  necessary  to  defray  the  charges
 which  will  come  in  course  of  pay-
 ment  during  the  year  ending  the
 31st  day  of  March,  1969,  in
 respect  of  ‘Scientific  Departments’.

 ”

 DEMAND  No.  16,  EDUCATION

 MR.  DETUTY-SPEAKER:  Motion
 moved  :

 “That  a  sum  not  exceeding
 Rs.  21,48,98,875  be  granted  to  the
 President  out  of  the  Consolidated
 Fund  of  the  State  cf  Bihar  to  com-

 plete  the  sum  necessary  to  defray
 the  charges  which  will  come  in
 course  of  payment  duing  the  year
 ending  the  3lst  day  of  March,  1969,
 in  respect  of  ‘Education  os  3

 DEMAND  No.  17,  MEDICAL

 MR.  DEPUTY-SPEAKER:  Motion
 moved  :

 “That  a  sum  आ  exceeding
 Rs.  7,55,87,970  be  granted  to  the
 President  out  of  the  Consolidated
 Fund  of  the  State  of  Bihar  to  com-
 plete  the  sum  necessary  to  defray
 the  charges  which  wi'l  come  in  course
 of  payment  during  the  year  ending
 the  31st  day  of  March,  1969,  in  res-
 pect  of  ‘Medical  ’.  7

 DEMAND  No.  18,  PUBLIC
 HEALTH

 MR.  DEPUTY-SPEAKER :  Motion
 moved  :

 “That  a  sum  not  exceeding
 Rs.  5,34,18,211  be  granted  to  the
 President  out  of  the  Consolidated
 Fund  of  the  State  of  Bihar  to  com-
 plete  the  sum  necessary  tq  defray  the
 charges  which  will  come  in  course
 of  payment  duiing  the  year  ending
 the  31st  day  of  March,  1969,  in
 respect  of  ‘Public  Health  ह
 DEMAND  No.  19,  AGRICULTURE

 MR.  DEPUTY-SPEAKER:  Motion
 moved :

 “That  a  sum  not  exceeding
 Rs.  13,45,60,678  be  granted  to  the
 President  out  of  the  Consolidated
 Fund  of  the  State  of  Bihar  to  com-
 plete  the  sum  necessary  to  defray  the
 charges  which  will  come  in  course  of
 payment  during  the  year  ending  tie
 31st  day  of  March,  1969,  jn  Tesycc
 of  ‘Agriculture’.””

 DEMAND  No.  20,  ANIMAL  Hus:;ANDRY

 MR.  DEPUTY-SPEAKER :  Motion moved :
 “That  a  sum  not  exceeding

 Rs.  2,48,71,484  be  granted  to  the
 President  out  of  the  Consolidated
 Fund  of  the  State  of  Bihar  to  com-
 plete  the  sum  necessary  to  defray
 the  charges  which  will  come  in
 course  of  payment  during  the  year
 ending  the  31st  day  of  March,  1969,
 in  respect  of  ‘Animal  Husbandry’.  ”

 DEMAND  No.  21,  CO-OPERATION

 MR.  DEPUTY-SPEAKER  :  Motion
 moved  :

 “That  a  sum  not  exceeding
 Rs.  1,  42,  99,369  be  granted
 to  the  President  out  of  the  Consolida-
 ted  Fund  of  the  State  of  Bihar  to
 complete  the  sum  necessary  to  defray the  charges  which  will  come  in
 course  of  payment  during  the  year
 ending  the  318  day  of  March,  1969,
 in  respect  of  ‘Co-operation’  oe

 DEMAND  No.  22,  INDUSTRIES

 MR.  DEPUTY-SPEAKER  :  Motion
 moved
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 “That  a  sum  not  exceeding
 Rs.  1,85,57,600  be  granted  to  the
 President  out  of  the  Consolidated
 Fund  of  the  State  of  Bihar  to  com-
 plete  the.  sum  necessary  to  defray
 the  charges  which  will  come  in  course
 of  payment  during  the  year  ending
 the  31st  day  of  March,  1969,  in
 respect  of  ‘Industries’.”

 DeMAND  No.  23,  ComMMUNITY  DeEvE-
 LOPMENT  PROJECTS,  NATIONAL  Ex-
 TENSION  SERVICE  AND  LOCAL  DEVELOP-

 MENT  WoRKS

 MR.  DEPUTY-SPEAKER:  Motion
 moved  :

 “That  a  sum  not  exceeding
 Rs.  6,24,04,417  be  granted  to  the
 President  out  of  the  Consolidated
 Fund  of  the  State  of  Bihar  to  complete
 the  su  necessary  to  defray  the
 charges  which  will  come  in  course
 of  payment  during  the  year  ending
 the  3lst  day  of  March,  1969,  in
 respect  of  ‘Community  Development
 Projects,  National  Extension  Service
 and  Local  Development  Works’.”

 Demand  No.  24,  LaBourR  AND
 EMPLOYMENT

 MR.  DEPUTY-SPEAKER:  Motion
 moved  :

 “That  4  sum  not  éxceeding
 Rs.  1,49,93,400  be  granted  to  the
 President  out  of  the  Consolidated
 Fund  of  the  State  of  Bihar  to  com-
 plete  the  sum  necessary  to  defray
 the  charges  which  will  come  in  course
 of  payment  during  the  year  ending
 the  319  day  of  March,  1969,  in
 respect  of  ‘Labour  and  employ-

 DEMAND  No  25,  MISCELLANEOUS  SOCIAL
 AND  DEVELOPMENTAL  ORGANISATIONS
 (WELFARE  OF  SCHEDULED  CASTES  AND
 SCHEDULED  TRIBES  AND  BACKWARD

 CLASSES)
 MR.  DEPUTY-SPEAKER  :  Motion

 moved  क

 “That  a  sum  not  exceeding
 Rs.  2,70,48,450  be  granted  to  the
 President  out  of  the  Consolidated

 Fund  of  the  State  of  Bihar  to  com-
 plete  the  sum  necessary  to  defray
 the  charges  which  will  com2  in
 course  of  payment  during  the  year
 ending  the  31st  day  of  March,  1969,
 in  respect  of-  ‘Miscellaneous  Social
 and  Developmentat ,  Organisations
 (Welfare  of  Scheduled  Castes  and
 Scheduled  Tribes  and  Backward
 Classes)’.””

 DEMAND  No.  26,  MISCELLANEOUS
 SOCIAL  AND  DEVELOPMENTAL  ORGA-

 NISATIONS  (STATISTICS)
 MR.  DEPUTY-SPEAKER  :  Motion

 moved  :
 “That  a  sum  not  exceeding

 Rs.  37,05,975  be  granted  to  the
 President  out  of  the  Consolidated
 Fund  of  the  State  of  Bihar  to  com-
 plete  the  sum  necessary  to  defray
 the  charges  which  will  come  in
 course  of  payment  during  the  year
 ending  the  313  day  of  March,  1969.
 in  respect  of  ‘Miscellaneous  Social
 and  Developmental  Organisations
 (Statistics)’.”’

 DEMAND  No.  27,  MISCELLANEOUS
 SOCIAL  AND  DEVELOPMENTAL  ORGA-
 NISATIONS  (MISCELLANEOUS  SCHEMES)

 MR.  DEPUTY-SPEAKER  :  Motion
 moved  :

 “That  a  sum  not  exceeding
 Rs.  7,68,300  be  granted  to  the
 President  out  of  the  Consolidated
 Fund  of  the  State  of  Bihar  to  com-
 plete  the  sum  necessary  to  defray the  charges  which  will  come  in
 course  of  payment  during  the  year
 ending  the  31st  day  of  March,  1969,
 in  respect  of  ‘Miscellaneous  Social
 and  Developmental  Organisations (Miscellaneous  Schemes)’  co

 DEMAND  No.  28,  IRRIGATION  INCLUD-
 ING  MULTIPURPOSE  RIVER  SCHEMES

 MR.  DEPUTY-SPEAKER :  Motion
 moved

 “That  a  अप  not  exceeding
 Rs.  30,64,89,775  be  granted  to  the
 President  out  ofthe  Consolidated
 Fund  of  the  State  of  Bihar  to  com-
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 plete  the  sum  necessary  to  defray
 the  charges  which  will  come  in  course
 of  payment  during  the  year  ending
 the  3lst  day  of  March,  1969,  in
 Tespect  of  ‘Irrigation  including  Mul- 3 tipurpose  River  Schemes’.

 DEMAND  No.  29,  ELECTRICITY  SCHEMES
 MR.  DEPUTY-SPEAKER  :  Motion

 moved  :
 “That  a  sum  not  exceeding

 Rs.  8,33,400  be  granted  to  the
 President  out  of  the  Consolidated
 Fund  of  the  State  of  Bihar  to  com-
 plete  the  sum  necessary  to  defray
 the  charges  which  will  come  in
 course  of  payment  during  the  year
 ending  the  319  day  of  March,  1969, 33 in  respect  of  ‘Electricity  Schemes’.

 DEMAND  No.  30,  PuBLiC  WorKS
 MR.  DEPUTY-SPEAKER  :  Motion

 moved  :
 “That  a  sum  0  exceeding

 Rs.  6,62,27,325  be  granted  to  the
 President  out  of  the  Consolidated
 Fund  of  the  State  of  Bihar  to  com-
 plete  the  sum  necessary  to.  defray
 the  charges  which  will  come  in  course
 of  payment  during  the  year  ending
 the  3lst  day  of  March,  1969.  in
 respect  of  ‘Public  Works’.””

 DeMAND  No.  31,  शाट  Worxs—
 ESTABLISHMENT

 MR.  DEPUTY-SPEAKER  :  Motion
 moved  :

 “That  a  sum  0  exceeding
 Rs.  1,58,05,050  be  granted  to  the
 President  out  of  the  Consolidated
 Fund  of  the  State  of  Bihar  to  com-
 plete  the  sum  necessary  to  defray
 the  charges  which  will  come  in
 course  of  payment  during  the  year
 ending  the  31st  day  of  March,  1969,
 in  respect  of  ‘Public  Works—Esta-
 blishment.’  oe

 DEMAND  No.  32,  FAMINE  RELIEF
 MR.  DEPUTY-SPEAKER  :  Motion

 moved  :
 “That  a  sum  not  exceeding

 Rs.  57,41,250  be  granted  to  the
 President  out  of  the  Consolidated

 Fund  of  the  State  of  Bihar  to  com-
 plete  the  sum  necessary  to  defray
 the  charges  which  will  come  in
 course  of  payment  during  the  year
 ending  the  318  day  of  March,  1969,
 in  respect  of  ‘Famine  Relief  ’.”

 DEMAND  No.  33,  PENSIONS

 MR.  DEPUTY-SPEAKER  :  Motion
 moved  :

 “That  a  sum  not  exceeding
 Rs.  78,92,925  be  granted  to  the
 President  out  of  the  Consolidated
 Fund  of  the  State  of  Bihar  to  com-
 plete  the  sum  necessary  to  defray
 the  charges  which  will  come  in
 course  of  payment  during  the  year
 ending  the  315  day  of  March, a8 1969,  in  respect  of  ‘Pensions’.

 DeMAND  No.  34,  STATIONERY  AND
 PRINTING

 MR.  DEPUTY-SPEAKER  :  Motion
 moved  :

 “That  a  sum  not  exceeding
 Rs.  72,35,250  be  granted  to  the
 President  out  of  the  Consolidated
 Fund  of  the  State  of  Bihar  to  com-
 plete  the  sum  necessary  to  defray
 the  charges  which  will  come  in
 course  of  payment  during  the  year
 ending  the  31st  day  of  March,  1969,
 in  respect  of  ‘Stationery  and
 Printing’  .”

 DEMAND  No.  35,  FOREST
 MR.  DEPUTY-SPEAKER :  Motion

 moved:
 “That  a  sum  not  exceeding

 Rs.  1,74,82,675  be  granted  to  the
 President  out  of  the  Consolidated
 Fund  of  the  State  of  Bihar  to  com-
 plete  the  sum  necessary  to  defray
 the  charges  which  will  come  in
 course  of  payment  during  the  year
 ending  the  319  day  of  March,  1969,
 in  respect  of  ‘  Forest  व

 DEMAND  No.  36,  MISCELLANEOUS
 (GRAM  PANCHAYAT)

 MR.  DEPUTY-SPEAKER  :  Motion
 moved  :

 “That  a  sum  not  exceeding
 Rs.  1,27,30,781  be  granted  to  the
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 President  out  of  the  Consolidated
 Fund  of  the  State  of  Bihar  to  com-
 plete  the  sum  necessary  to  defray
 the  charges  which  will  come  in  course
 of  payment  during  the  year  ending
 the  315  day  of  March,  1969,  in
 respect  of  ‘Miscellaneous  (Gram
 Panchayat)’.””

 DEMAND  No.  37,  MISCELLANEOUS

 MR.  DEPUTY  SPEAKER  *  Motion
 moved  :

 “That  a  sum  not  exceeding
 Rs.  1,00,77,549  be  granted  to  the
 President  out  of  the  Consolidated
 Fund  of  the  State  of  Bihar  to  com-
 plete  the  sum  necessary  to  defray
 the  charges  which  will  come  in
 course  of  payment  during  the  year
 ending  the  31st  day  of  March,  1969.
 in  respect  of  ‘Miscellaneous’.””

 DEMAND  No.  38,  MISCELLANEOUS
 (PusBLic  RELATIONS  DEPARTMENT)
 MR.  DEPUTY-SPEAKER :  Motion

 moved :
 “That  a  sum  not  exceeding

 Rs.  29,52,426  be  granted  to  the
 President  out  of  the  Consolidated
 Fund  of  the  State  of  Bihar  to  com-
 plete  the  sum  necessary  to  defray
 the  charges  which  will  come  in
 course  of  payment  during  the  year
 ending  the  313  day  of  March,  1969,
 in  respect  of  ‘Miscellaneous  (Public
 Relations  Department)’.””

 DEMAND  No.  39,  MISCELLANEOUS
 (EXPENDITURE  ON  DISPLACED  PERSONS)

 MR.  DEPUTY-SPEAKER  :  Motion
 moved  :

 “That  a  sum  not  exceeding
 Rs.  27,37,997  be  granted  to  the
 President  out  of  the  Consolidated
 Fund  of  the  State  of  Bihar  to  com-
 plete  the  sum  necessary  to  defray
 the  .charges  which  will  come  in
 course  of  payment  during  the  year
 ending  the  31st  day  of  March,  1969,
 in  respect  of  ‘Miscellaneous  (Expen-
 diture  on  displaced  persons)’.”

 DEMAND  No.  40,  EXPENDITURE  CON-
 NECTED  WITH  THE.  NATIONAL  EMER-

 GENCY  1962

 MR.  DEPUTY-SPEAKER :  Motion
 moved  :

 “That  a  sum  not  exceeding
 Rs.  5,66,550  be  granted  to  the
 President  out  of  the  Consolidated
 Fund  of  the  State  of  आक्ष  to  com-
 plete  the  sum  necessary  to  defray
 the  charges  which  will  come’  in
 course  of  payment  during  the  year
 ending  the  31st  day  of  March,
 1969,  in  respect  of  ‘Expenditure
 connected  with  the  National  Emer-
 gency  1962’.”

 COMPENSATION  TO
 OF

 DEMAND  No.  41.
 LANDLORDS  ON  THE  ABOLITION

 ZAMINDARI

 MR.  DEPUTY-SPEAKER  :  Motion
 moved  :

 “That  a  sum  not  exceeding
 Rs.  1,68,45,000  be  granted  to  the
 President  out  of  the  Consolidated
 Fund  of  the  State  of  Bihar  1०  com-
 plete  the  sum  necessary  to  defray
 the  charges  which  will  come  in  course
 of  payment  during  the  year  ending  the
 31st  day  of  March,  1969,  in  respect
 of  ‘Compensation  to  Landlords  on
 the  abolition  of  Zamindari ’.”

 DEMAND  No.  42,  CAPITAL  OUTLAY  ON
 INDUSTRIAL  AND  ECONOMIC  DEVELOP-

 MENT

 MR.  DEPUTY-SPEAKER  :  Motion
 moved  :

 “That  a  sum  not  exceeding
 Rs.  77,41,900  be  granted  to  the
 President  out  of  the  Consolidated
 Fund  of  the  State  of  Bihar  to  com-
 plete  the  sum  necessary  to  defray
 the  charges  which  will  come  in
 course  of  payment  during  the
 year  ending  the  31st  day  of  March,
 1969,  in  respect  of  ‘Capital  Outlay
 on  Industrial  and  Economic  Deve- lopment’.”
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 DEMAND  No.  43,  CapitaAL  OUTLAY  ON
 OTHER  WorRKS

 MR.  DEPUTY-SPEAKER  :  Motion
 moved  :

 “That  a  sum  not  exceeding
 Rs.  65,12,250  be  granted  to  the
 President  out  of  the  Consolidated
 Fund  of  the  State  of  Bihar  to  com-
 plete  the  sum  necessary  to  defray
 the  charges  which  will  come  in
 course  of  payment  during  the  year
 ending  the  315  day  of  March,  1969,
 in  respect  of  ‘Capital  Outlay  on
 Other  Works’.”

 DEMAND  No.  44,  CAPITAL  OUTLAY
 ON  ROAD  AND  WATER  TRANSPORT

 SCHEMES

 MR.  DEPUTY-SPEAKER :  Motion
 moved  :

 “That  a  sum  not  exceeding
 Rs.  42,50,000  be  granted  to  the
 President  out  of  the  Consolidated
 Fund  of  the  State  of  Bihar  to  com-
 plete  the  sum’  necessary  to  defray
 the  charges  which  will  come  in  course
 of  payment  during  the  year  ending
 the  319  day  of  March,  1969,  in  res-
 pect  of  ‘Capital  Outlay  on  Road
 and  Water  Transport  Schemes’.”

 DEMAND  No.  45,  CAPITAL  OUTLAY
 ON  SCHEMES  OF  GOVERNMENT  TRADING

 MR.  DEPUTY-SPEAKER  :  Motion
 moved  :

 “That  a  sum  not  exceeding
 Rs.  73,09,07,475  be  granted  to  the
 President  out  of  the  Consolidated
 Fund  of  the  State  of  Bihar  to  com-
 plete  the  sum  necessary  to  defray
 the  charges  which  will  come  in
 course  of  payment  during  the  year
 ending  the  314  day  of  March,  1969,
 in  respect  of  ‘Capital  Outlay  on 299 Schemes  of  Government  Trading’.

 DEMAND  No.  46,  LOANS  AND  AD-
 VANCES  BY  STATE  GOVERNMENT

 MR.  DEPUTY-SPEAKER  :  Motion
 moved  :

 “That  a  sum  not  exceeding
 Rs.  15,82,07,450  be  granted  to  the

 9—3  LSD/68

 President  out  of  the  Consolidated
 Fund  of  the  State  of  Bihar  to  com-
 plete  the  sum  necessary  to  defray
 the  charges  which  will  come  in  course
 of  payment  during  the  year  ending
 the  3lst  day  of  March,  1969,  in
 respect  of  ‘Loans  and  Advances  by
 State  Government’.””

 The  Demands  for  Grants  are  before
 the  House.

 There  is  a  large  number  of  cut
 motions  tabled.  Hon.  Members  pre-
 sent  in  the  House  and  desirous  of
 moving  their  cut  motions  may  send
 slips  to  the  Table  within  15  minutes
 indicating  the  serial  numbers  of  the
 cut  motions  they  would  like  to  move.

 15-58  HRS.

 [Sart  R.  0.  BHANDARE  in  the  Chair]

 जो  बहुत  पिछड़े  हुए  हैं,  उनके  साथ  ही  प्रति
 व्यक्ति  की  आय  में  इसका  मुकाबला  किया

 था।  इससे  ही  पता  चलता  है-कि  उसकी
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 एक  तरफ  तो  26  करोड़  का  डिफिसिट
 दिखाया  गया  था  और  दूसरी  तरफ  आप
 देखें  कि  जो  प्लान  प्रोजेक्ट्स  हैं  उन  में
 करीब  पांच  करोड़  का  “कट”  दिखा

 दिया  गया  है  और  सब  से  बड़ा  कुठाराघात
 रूरल  इलैक्ट्रिफिकिशन पर  हुआ  है।  ग्रामों
 व  |  4  4

 ने  कहा  था  कि  1969  तक

 अज लकर  43
 3  हजार  4,

 ट
 नद  वक्त

 44

 अ  4
 अजन  3

 जै  विद्युत  तै

 ञ

 उ

 3.
 ग

 55
 े

 ज
 |

 की  सहायता  अवश्य  लें।  लेकिन  हमारे
 पास  जो  इंजीनियर  और  “नो-हाऊ”  है,
 पहले उस  को  “यूटिलाइज़” करना  चाहिए।
 इंडो-जैपनीज़  बिज़नेस  कमेटी  के  वाइस-
 चेयरमैन, श्री  एल०  एन०  बिड़ला  ने  वहां जा
 कर  बातें की  हैं।

 प्रस्ताव का  सम्बन्ध  है,  375  लाख  रुपये

 नतीजा  यह  हुआ  कि  प्रायः  पांच  करोड़
 की  आबादी  वाले  राज्य  में  करीब  चार
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 करोड़  लोग  अकाल  की  चपेट  में  आ  गये।
 इस  के  अलावा  वहां  पर  बाढ़.  और  सूखा
 के  प्राकृतिक  प्रकोप  भी  हुए। इस  के
 परिणामस्वरूप  बिहार  राज्य  को  करीब
 400  करोड़  रुपये  का  नुकसान  उठाना

 पड़ा।  बिहार  राज्य  की  प्रति-व्यक्ति

 औसत  आय  राष्ट्रीय  प्रति-व्यक्ति औसत
 आय  का  लगभग  66  प्रतिशत  है।  ऐसी
 हालत  में  मैं  बा हुंग  कि  लोन  रीयलाइजेशन
 के  सम्बन्ध  में  एक  कांड  गोदाम  बनाया  जाये।
 सरकार  लोन  रीयलाइज़ करे।  वह  ज़रूरी
 है।  लेकिन  एक  वेलफेयर  स्टेट  में  इस
 बात  को  भी  देखना  चाहिए  कि  क्या
 लोग  जान-बूझ  कर  कज  का  रुपया  नहीं  दे
 रहे  हैं  या  वे  अपनी  स्थिति  के  कारण  ऐसा
 करने में  असमर्थ  हैं।

 उत्तर  बिहार  में  करीब  दो  करोड़  की
 आबादी  है।  दरभंगा  जिले  में  36  से

 अधिक  नदियां  हैं  और  दस  पंद्रह  मील
 के  भीतर  बारह,  चौदह  नदियां  हैं।  हर
 साल  वे  सिल्ट  लाती  हैं  और  उस  उर्वर

 नदियों  के  नियंत्रित  हो  जाने  से  बाढ़  का

 :

 अव  “जु
 ्  4  वजन  नहीं

 5343 जजु
 मह
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 [श्री  यमुना  प्रसाद  मंडल]
 गये  सब  ब्लड  कंट्रोल  मेज  बेकार  हो

 हैं,

 से.
 औअऔ
 अ

 34  क
 अअ

 4
 ह  <

 3  ञ

 ञ  आपका  3  3  चाहिए ।

 33  3.
 है.
 में.

 4,  4,  4  राज्य

 +47,

 कि

 उस
 4

 अर्य

 है  कि  गंगा  के  कटाव  से  बचने  के  लिए  उस
 को  कंट्रोल करने  का  एक  फ़ैज़  प्रोगाम
 बनाया  जामे।  गंगा  के  बाँयें  किनारे  पर
 मुज़फ़्फ़रपुर जिले  में  महनार  और  हाजीपुर
 तक  गत  बर्ष  कुछ  काम  हुआ  था।  दरभंगा,
 मुंगेर  और  प्रिया  में  इस  की  भयंकरता

 कनकना

 ल

 नन  यह

 अ

 53  ्  4

 न

 कह

 #

 थ

 करूं.

 ड्

 3:15
 2353

 4,  4  कैसे  ञ  चल  सकता
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 र्म

 असर

 सनत
 ्

 1

 313

 र

 432  चल  गए  अ  4

 4  4  लिए

 बैज  ३  3  लिव  अगर

 साफिसं  ३

 “अश्  >अजय  म्प्ली मेंटेशन  4,

 AA

 t
 कि

 हमें.

 qqavaaagg  लिक ्  नरी अअ ी 55

 नन

 श

 सकें  मार्च  तक  तो  अच्छा  ही  है।  लेकिन
 मैं  जब  एक  बड़े  ऐडवाइजर  से  मिला  और

 हो  सकता है,  बाकी  999  अच्छे  हैं।
 मगर  मैं  दो  चार  अफसरों  को  जानता  हूं
 जैसे  मुंगेर  जिले  के  अलौली  प्रखण्ड  के
 बी०डी०ओ०  के  बारे  में  चीज़ें  लोगों  ने
 दिए  कि  वह  लोगों को  पकड़वा कर
 पुलिस  की  सहायता  से  पिटवाता  है  और
 जब  वह  कोर्ट  में  जाते  हैं  तो  ऐसे  आफिसर्स
 और  गजटेड  लोगों  के  ऊपर  किसी  तरह
 का  केस  चलाना  तो  मुश्किल  ही  है,  भ्रष्टा-
 चार  की  बात  तो  अलग  रही।

 अभी,  बड़ी  खुशी  की  बात  है,  पं०
 द्वारका  नाथ  तिवारी  जी  ने  केरोसिन
 आयल  के  बारे  में  प्रश्न  उठाया  था।
 मैं  कहना  चाहता  हूं,  जहां  पर  बिजली
 नहीं,  दूसरा  रोशनी  का  कोई  प्रबन्ध  नहीं
 वहां  केरोसिन  आयल  भी  आप  नहीं  दे
 सकते।  उन  बेचारों  के  लिए  नीचे  सांप
 से  खेलना,  वर्षा  बाढ़  के  पानी  से  खेलना
 और  चांद भी  आसमान में  गायब  रहता
 है,  बिलकुल  अन्धेरे  में  उन  किसानों  को
 कितनी  तकलीफ  उठानी  पड़ती  है?
 ऐसी  स्थिति में  उनका  क्या  हाल  होगा
 यह  आप  अन्दाज़  कर  सकते  हैं।
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 यह  एक

 53333 उ535

 अ

 ै

 यूजर्स

 5335 प्

 सकता.
 म्

 3

 53353

 3355

 ज

 जबैअजैज

 अअ

 मिक  डिस्पैरिटी  को  दूर  करने  के  लिए  अगर
 हाई  पावर  कमेटी  बनती  है  तो  बहुत  बढ़िया
 होगा  और  वह  श्रीनगर  का  अस्तिव  पूरा  होगा।

 इस  के  बाद  मैं  इंडस्ट्रीज़  के  बारे  में
 कुछ  कहना  चाहता  हूं।  स्माल  स्केल

 इंडस्ट्रीज़  के  बारे  में  मैं  कहूंगा  कि  कहीं
 कहीं  सिवाय  खादी  के  और  कोई  भी
 छोटा  मोटा  उद्योग  वहां  नहीं  है।  इसलिए
 स्माल  स्केल  इंडस्ट्रीज  के  लिए  भी  मैं
 इंडस्ट्रियल  डेवलपमेंट मिनिस्टर  और  खास
 कर  उन  के  विभाग  से  अपील  करूंगा ।
 इन  शब्दों  के  साथ,  आप  ने  जो  मुझे
 थोड़े  समय  सुना  उस  के  लिए  धन्यवाद।

 शी  बलराज  मधोक  (दक्षिण  दिल्‍ली)  :

 अध्यक्ष  महोदय,  यह  खेद  का  विषय  है  कि
 आदत  का  वह  प्रदेश  जिस  ने  चन्द्रगुप्त  मौर्य,
 जैसे  सम्राट  पैदा  किए,  जिस  ने  महात्मा  बुद्ध

 का,  साधनों  का  किया।  बिहार
 प्रदेश  ने  पिछले  20  सालों  में  लगभग
 600  करोड़े  का  ऋण  लिया  केन्द्र  से।

 साधन  इतने  हैं  जितने  भारत  के  किसी
 की  खान
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 इतनी  नदियां  बहती  हों,  जहां  पर  दस

 लिये  प्यासा  मरे,  वहां  की  भूमि  पानी  के
 लिये  सूखे,  इस  से  बढ़  कर  भाग्य  की
 विडम्बना  और  क्या  हो  सकती  है,  उस  से
 बढ़कर जिन  लोगों  ने  वहां पर  पिछले
 20  साल  स्वराज्य  के  चलाये-उन की

 निन्दा  क्या  हो  सकती  है।

 यहां पर  मेरे

 भी  आधा  रह  गया  है,  16  हजार वर्ग,
 मील  के  पंजाब  ने  अपना  खर्च  निकाल  कर
 पिछले  साल  13  लाख  टन  अनाज  सरप्लस
 दिया।  अगर  पंजाब  ऐसा  कर  सकता
 होते  बिहार  क्यों  नहीं  कर  सकता?

 अगर  16  हज़ार  वर्ग  मील  का  पंजाब  13

 MR.  CHAIRMAN:  You  are  repea-
 ting  the  same"point.

 SHR}  BAL  RAJ  MADHOK:  That
 is  an  important  point.  .I  want  to  put
 that  point  in  to  their  mind.  If  they  so
 wish  they  can  improve  Bihar.  My  whole
 grouse  is  that  these  people,  who  could
 have  done  something  for  Bihar,  have
 done  nothing  for  Bihar.  They  have
 been  the  worst  enemies  of  Bihar.
 Bihar  is  the  richest  State  and  they  have
 done  nothing  for  it.

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  FINANCE
 (SHRI  K.C.  PANT):  Ifhe  had  not
 referred  to  Punjab,  the  point  would
 have  been  clear.  Because  there  was  a
 Congress  Government  in  Punjab  also,
 this  may  createfriction.

 SHRI  BAL  RAJ  MADHOK:  May
 be  so.

 4  4  4  औ  2

 अजन

 अअ

 श
 ्  22333

 अअ  54  जज्

 3  ै  |
 हि  अंजना

 लि  अ  अ  मुकम्मिल
 42

 4

 बाध
 लिये  रुपया  चाहिये।  लेकिन,  सभापति
 महोदय,  अगर  हम  को  बिहार  को  शीघ्र  पानी
 देना  है,  तो  इन  बडे  बातों  की  अपेक्षा  छोटी
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 श्री  बलराज  मधोक]

 सिंचाई  योजनाओं  पर  हमें  अधिक  ध्यान देना
 होगा।

 द

 अजैव

 ह

 +
 4,

 स

 निभने

 पाजी: े

 33

 रि
 #

 वहा.

 म

 अ

 अ
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 4444
 अअ

 ञ

 टयूब-  कि  |  |  तर कि  श

 1957  में  बना  हुआ  था  पिछले  10  सालों
 में  उस  बैंक  ने  केवल  80  लाख  रुपया
 बचें  किया  था  और  वह  भी  ऋणों  के
 भुगतान  के  लिये।  लेकिन  जब  वह  बैंक
 हमारे  हाथ  में  आया,  वहां  के  चेयरमैन
 जनसंघ  के  एक  व्यक्ति  बने-इस  में  जनसंघ
 का  सवाल नहीं  है,  अच्छे  व्यक्ति  के
 हाथ  में  आया,  तो  2  करोड  से  अधिक
 रुपया  किसानों  को  दिया  गया  और  वह  भी
 मुख्य.  शव  से  केवल  कण  और  ट्यूब-वेल
 लगाने  के  लिये।  इस  प्रकार  10  महीने

 अजनन  अशअर  “अ  क
 लग  लोगों  को

 है
 है,

 सकते  अ  4  से  वहा  4 ड
 वेल्ज,  44  ञ
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 बधाई के  पात्र  हैं।  मध्य  प्रदेश  की  सरकार

 354
 औै०न्अन्औ

 |  4  ह  3  4

 3435 ब अअ लम  33 1

 आज  वहां  पर  बचत  करने  का  बहुत
 बड़ा  स्कोप  है। आज  जितना  टैक्स

 इलेवन  बिहार  में  है  उतना  शायद  भारत
 में और  कहीं  नहीं

 वहां
 . नहीं.  4  शर

 द  हिज  एक  3

 अन्त  में  सरकार  से  मेरा  यह  कहना  है
 कि  इन  बातों  की  तरफ  ध्यान  दिया  जाए
 ताकि  बिहार  के  साधन  बढ़  सकें,  वहां  की
 आमदनी  बढ़े  सके  और  उसको  प्रदेश  के
 विकास  में  लगाया  जा  सके  बिहार  प्रदेश

 देश  का  एक  प्राचीन  ऐतिहासिक
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 होता।  इसलिए  ऐसी  कोई  बात  नहीं  है  से  अनुरोध  करूगा  कि  गंडक  योजना  में
 कि  वहां  के  लोगों  की  इच्छा  नहीं  थी  या  पैसा  कुछ  अधिक  दीजिये।  दूसरी  बात
 करने  की  शक्ति  नहीं  थी  लेकिन  उस  यदि

 समय  पैसे  का  अभाव  था  जिससे  कि  इतना  वहां
 अधिक  काम  नहीं  हो  सकता  था।  के

 आदेश  दीजिये  कि  अगर  आवश्यक  योग्यता
 आप  मैं  अह  न  हों  कहाकि

 निहा
 अलि  कटास  काल  सक  सो  सन  को  ै

 से  भारत  को  उस  का  प्रथम  राष्ट्रपति  ी  आग  वाना  की
 मिला  और  उत्तर  प्रदेश  से  भारत  को  उस

 वहा
 इम्प्लायमेंट पोज़ीशन  और  नीचे  ही  गिरती का  प्रथम  प्रधान  मंत्री  मिला  और  उस  का  चली  जायेगी

 सभापति  महोदय:  माननीय  सदस्य  का  बिहार  की  ला  एंड  आडर  पोजीशन

 बोल  चुके  हैं  और  चूंकि  अभी  और  भलामानुष  ट्रेन  में  अपने  परिवार  के
 से  सदस्य  इस  पर  बोलने  वाले  हैं  इसलिए  साथ  नहीं  चल  सकता  है।  हुल्लड़बाज़
 माननीय  सदस्य  दो  मिनट  के  अन्दर  अपनी  लोग  बगैर  टिकट  फस्ट  क्लास  में  ओर
 बात  समाप्त  कर  दें।  सैकेंड  क्लास  में  चले  आते  हैं।  रेलवे

 ओ  हवा  ना०  तिवारी:  मुझे  कहना  तो  सै  छा  जाता  है  तो  रेलवे  का  कहना  है
 बहुत  कुछ  था  लेकिन  आप  की  आज्ञा  कि  यह  ला  ऐंड  आर्डर  का  मामला  है
 शिरो धाये  है।  मैं  बतला  रहा  था  कि  हम  और  यह  स्टेट  के  हाथ  में  है  हम  क्या
 गरीब  क्यों  हैं  और  मैं  चाहूंगा  कि  हमें  करें?  आप  के  हाथ  में  यदि  है  तो  आप

 ठोस  कार्यवाही  करे।  आज  सारी  जिम्मे-  ओटैक्शन  फोर्स  की  मदद  कीजिये  और
 दारी  सेंट्रल  गवर्नमेंट  की  है  और  अभी  स्थिति  में  सुधार  लाने  का  अयास  कीजिए 6  महीने  तक  और  रहेगी।इस 6  या  आप अप  सुधार कर  सक
 महीने  के  अन्दर  यदि  यह  लोग  कुछ  कर  करिये  या  फिर  बिहार  गवर्नमेंट  से  इसे
 नहीं  सके  तो  आप  का  भर्त्सना  करना  करा  सकें  तो  उन  से  करवाइये।  बहरहाल

 ठीक  ही  होगा।  आप  की  वह  भर्त्सना  इस  को  करना  जरूरी  है।  जहां  पर  ला
 ठीक  उतर  जायगी  और  यह  लोग  भी  एंड  आडर  सिचुएशन  ठीक  नहीं  रहती  है
 नालायक  साबित  हो  जायेंगे  अगर  इन्होंने  दहां

 न
 तो  कोई  खेती  हो  सकती  है  और

 कुछ  नहीं  किया।  मैं  उप  मंत्री  महोदय
 न  ही  व्यापार  हो  सकता  है  न  ही  और

 श्री  सिद्धेश्वर  प्रसाद  से  अनुरोध  करूंगी  कई  काम  हो  सकता  है।
 कि  भेरी  बात  को  ध्यानपूर्वक  at

 oe  निकी  की  भेरे  एक  भाई  ने  कहा  कि  नार्थ  बिहार
 और  यह  देखिये  कि  काम  तेज़ी  से  हो।  की  हालत  और  उधर  पूर्वी  उत्तर  देश

 के  लोगों  की  हालत  एक  जैसी  दयनीय
 सिचाई  तथा  विद्युत  मंत्रालय  में  उप-  है।  बानों  ही  सेर  ज  र्  ड्  उसाओ

 तेज़ी  से  हो  रहा  है।  वालों  को  नार्थ:  बिहार  में  मिल  जाना
 ्,  gto  ato  तिवारी:  बिहार  में  नहीं  हां  चाहिए  चूंकि  पश्चिमी  उत्तरप्रदेश पति

 रहा  है  यह  पी०  में  हो  रहा  है।  मैं  उस  इलाका  है।  गरीब  भाई  का  अमीर  भाई
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 मानता  हूं  कि  आप  भी  गरीब  है  और
 चूंकि  हम  भी  गरीब  हैं  इसलिए  गरीब
 गरीब  का  साथ  हो  जाना  चाहिए।

 चूंकि  सभापति  महोदय  ने  मुझे  दो
 मिनट  के  अन्दर  ही  समाप्त  करने  को
 कहा  है  इसलिए  मैं  बहुत  संक्षेप  में  कुछ
 जनरल  ही  बातें  कहूंगा  पर्टकुलर  बातें
 नहीं  कहूंगा ।  हमारे  यहां  लिट्रेसी  भी  सब
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 पर  सीधे  रूप  में  गौर  कर  सकती  है  और
 उन  मसलों  को  हल  करने  के  लिए  रास्ता
 दिखला  सकती  है।  लेकिन  जो  बजट

 जब

 हमारे  सामने  पेश  किया  गया  है  उस  से
 साफ़  जाहिर  हो  जाता  है  कि  केन्द्रीय
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 का  जो  दो  साल  का  बकाया  है  उस  को
 भी  हम  लेंगे।  यानी  यह  दिखाते  हैं  कि
 इस  साल का  10  करोड़ और  पिछले
 सालो ंका  12  करोड  और  13  करोड
 रु०  भी  हम  वसूल  करेंगे  लैंड  रेवेन्य ुके  जरिये।

 यहां  पर  मैं  आप  से  कहना  चाहता  हूं
 कि  अंग्रेजों  के  पहले  जो  लैंड  रेवेन्यु  का

 3  जै  श  तर
 उ

 ह
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 52  जल
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 है।

 ञ  ह  4  रेंगती ।
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 शिव  चन्द्र  झा]
 बहुत  धनी  है।  लोहे  में  भी  बहुत  धनी
 है,  न्यूक्लिअर  मैटीरियल  में  भी  वह  बहुत
 धनी  है।  वहां  पर  न्यूक्लिअर  प्लैन्स

 लगाने  की  बहुत  जरूरत  है,  लेकिन  इस
 की  ओर  भारत  सरकार  ध्यान  नहीं  देती  ।  जहां
 तक  बजट  से  मालम  होता  है,  कृषि  के
 मामले  में,  उद्योग  के  मामले  में,  बिहार
 को  विकसित  करने  के  लिये  कोई  रास्ता
 नहीं  अपनाया  गया  है।  बिहार  को  एक
 हैव  नाट  स्टेट  बना  दिया  गया  है।  वह
 एक  बैकवर्ड  स्टेट  बन  गई  है  भारत  सरकार  की
 डिस्क्रिमिनेशन की  नीति  की  बजह से
 बहिष्कार  की  नीति  के  बजह  से।  आखिर
 यह  काम  किस  तरह  से  हो।

 बिहार  में  एक  अखबार  है  “इंडियन
 नेशन” .  उस  के  सम्पादकीय में  इस

 तरह  से  कहा  गया  हैकि:
 ‘Mines  alone  could  make  the  State

 financially  sound.”

 वहां  पर  माइन्स  हैं  जहां  पर  लोगों  के
 निहित  स्वार्थ  हैं।  उन  को  ऐप्रोभप्रिटट
 करने  के  लिये  उन  को  नेशनलाइज  किया  जाये।
 इस  तरह  से  आप  के  पास  पैसे  आ  जायेंगे।
 ऐडमिनिस्ट्रेशन में  भी  आप  किफायत  करें
 आज  जो  आप  के  डिस्ट्रिक्ट  डेवेलपमेंट
 आफिसर  हैं  उन  का  महकमा  बेकार है
 क्योंकि  वह  कोई  काम  नहीं  करते  हैं।

 MR.  CHAIRMAN :  अब  _  hon.
 member  must  conclude  now.

 आओ  शिव  चन्द  झा  :  बिहार  की  सीमा
 पर  बहुत  काफी  स्मगलिंग  होता  है।  उस
 से  काफी  कामशेल  टैक्स  केन्द्रीय  सरकार
 के  पास  आ  सकता  है।  लेकिन  यह  सरकार
 मुस्तैदी  से  स्मगलिंग  को  नहीं  रोकती  है।
 इन  तमाम  जरियों  से  सरकार  की  आमदनी
 ढ़  सकती  है  बिहार  की  दौलत  के  बदौलत  1
 उस  के  बढ़ने  पर  किसी  के  ऊपर  जबर्दस्ती
 नहीं  करनी  पड़ेगी  और  बिहार  एक
 बढ़ता  हुआ  कृषक  राज्य  देश  के  नक्शे

 पर  लाया  जा  सकता  है।  लेकिन  केन्द्रीय

 है।  अगर  यही  रवैया  रहा  तो  इस  बजट
 के  खिलाफ  बगावत  का  झंडा  बुलन्द  होगा
 और  अगर  सरकार  ने  शाइलाक  की  तरह
 से  पाउंड  आफ  फ्लैश  लेना  चाहा  तो
 उस  को  लेने  के  देने  पड़  जायेंगे  और

 MR.  CHAIRMAN  :  Order,  order.
 Please  sit  down  now.  It  reflects  on  the
 Party  which  you  represent.  You
 have  to  conclude  within  the  time
 allotted  to  your  party.  You  have
 taken  12  minutes,  when  you  were
 given  6  minutes  only.

 Hon.  Members  may  now  move  the
 cut  motions  to  the  demands  for  grants
 in  respect  of  Bihar  Budget  for  1968-69,
 subject  to  their  being  otherwise  ad-
 missible.

 SHRI  RAMAVATAR  SHASTRI
 (Patna)  :  I  beg  to  move:

 “That  the  demand  under  the
 head  Taxes  be  reduced  to  Re.  1.”

 [Failure  to  grant  tax  relief  to
 poorer  sections  of  the  people  (1)}
 “That  the  demand  under  the  head

 Taxes  be  reduced  to  Re.  1.”
 [Failure  to  levy  increased  raes  of
 tax  on  landlords  (2)  }
 “That  the  demand  under  the  head

 Taxes  be  reduced  to  Re.  1.”
 [Failure  to  scrap  anti-social  tax-
 structure  (3)  ]
 “That  the  demand  under  the  head

 Taxes  be  reduced  to  Re.  1.”

 [Failure  to  amend  the  policy
 of  putting  less  burden  on  the
 rich  4) ]
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 “That  the  demand  under  the
 head  Taxes  be  reduced  to  Re.  1.”

 [Failure  to  realise  1ax-arrears
 from  moneyed  people  ())
 “That  the  demand  under  the

 head  Taxes  be  reduced  to  Re.  1.”
 {Need  to  stop  exploitation  of

 Poor  in  realisation  of  taxes  (0)
 “That  the  demand  under  the

 head  Land  Revenue  be  reduced
 to  Re.  1.”

 {Failure  to  introduce  law  consoli-
 dation  of  land  holdings  with  amend-
 ments  proposed  by  S.V.D.  Govern-
 ment  of  Bihar  (M
 “That  the  demand  under  the

 head  Land  Revenue  be  reduced  to
 Re.  1.”

 [Failure  to  implement  the  policy
 announced  by  last  S.V.D.  Govern-
 ment  of  the  State  regarding  aboli-
 tion  of  land  revenue  on  unremunera-
 tive  land  holdings  by  2nd  October,
 1968,  distribution  of  one  lakh  acres
 of  fallow  land  and  giving  proprietary
 rights  to  tillers  (8)}
 “That  the  demand  under  the

 head  Land  Revenue  be_  reduced
 to  Re.  1.”

 [Failure  to  enforce  existing  land
 legislation  in  favour  of  farmers  rc)
 “That  the  demand  under  the

 head  Land  Revenue  be  reduced
 to  Re.  1.”

 [Failure  to  scrap  land  revenue  and
 to  enforce  slab-system  of  tax  09

 “That  the  demand  under  the
 head  Land  Revenue  be  reduced  by
 Rs.  100.”

 [Failure  to  ensure  wages  for  agri-
 cultural  labour  according  to
 Minimum  Wages  Act.  ए

 “That  the  demand  under  the
 head  Land  Revenue  be  reduced
 by  Rs.  100.”

 {Failure  to  eradicate  practices  like
 forced  labour  from  agricultural

 ‘labour  (12))
 11—3  LSD/68

 “That  the  demand  under  the
 head  Land  Revenue  be  red
 by  Rs.  100.”

 ced

 ri  4
 end  the  policy  of  settling rich  by  ousting  the

 land  (13))
 g  the  poor  from

 “That  the  demand  under  the
 head  Land  Revenue  be  reduced
 by  Rs.  100.”

 [Failur?  to  check  corruption  rampa-

 "a
 redlisation  of  State  Sales.tax

 “That  the  demand  under  Ythe head  Land  Revenue  be  reduced
 by  Rs.  100.”

 [Need  to  make  full  payment  of
 compensation  while  acquiring  land
 (15)]
 “That  the  demand  under  the

 head  Land  Revenue  be  reduced  by Rs.  100.”

 [Need  to  allot  alternative  land  and
 render  other  assistance  to  people  affe-
 cted  by  soil  erosion  by  the  Ganga  in
 Villages  under  police  stations  of  Mon-
 er  and  Danapur  in  Patna  district  (16)]

 “That  the  demand  under  the
 head  Land  Revenue  be  reduced
 by  Rs.  100.”

 [Need  to  check  maladministration
 in  the  realisation  of  land  revenue
 and  loans  (17),
 “That  the  demand  under  the

 head  Land  Revenue  be  reduced
 by  Rs.  100.”

 [Need  to  arrange  loan  to  agricul-
 tural  labour  when  they  need  it
 (18))
 “That  the  demand  under  the

 head  Land  Revenue  be  reduced
 by  Rs.  100.”

 [Failure  to  realise  loans  from  big
 loanees  ay)
 “That  the  demand  under  the

 head  Land  Revenue  be  reduced
 by  Rs.  100.”

 [Need  to  take  action  against  Offi-
 cials  resorting  to  oppression  in  real-
 ising  land  revenue  (20)]
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 [Shri  Ramavatar  Shastri]
 “That  the  demand  under  the

 head  Land  Revenue  be  reduced
 by  Rs.  100.”

 [Failure  to  make  the  land  consoli-
 dation  policy  successful  2p)
 “That  the  demand  under  the

 head  Land  Revenue.  be  reduced
 by  Rs.  100.”

 [Failure  to  implement  the  land
 consolidation  schemes.  (22)
 “That  the  demand  under  the

 head  Land  Revenue  be  reduced
 by  Rs.  100.”

 'Failure  to  check  misuse  of  money
 in  the  name  of  Bhoodan  (23)
 “That  the  demand  under  the

 head  Land  Revenue  be  reduced
 by  Rs.  100.”

 [Need  toexempt  from  land  revenue
 the  land  having  sandy  soil  (24)
 “That  the  demand  under  the

 head  Land  Revenue  be  reduced
 by  Rs.  100.”

 [Failure  to  rehabilitate  people
 affected  by  soil  erosions  by  Ganga
 river  (25)
 “That  the  demand  under  the

 thead  Land  Revenue  be  reduced
 by  Rs.  100.”

 [Failure  to  end  maladministra-
 tion  and  corruption  in  the  acquisi-
 tion  of  land.  (26)}
 “That  the  demand  under  the

 head  Land  Revenue  be
 reduced by  Rs.  100.”

 [Need  to  check  grant  of  com-
 pensation  to  big  landlords  (27)]
 “That  the  demand  under  the

 head  Land  Revenue  be  reduced
 by  Rs.  100.”

 [Failure  to  pay  compensation  to
 all  landlords  (28)}

 “That  the  demand  under  the
 head  Land  Revenue  be  reduced
 by  Rs.  100.”

 *  [Failure  to  end  the  landlordism
 of  Tatas  (29)]

 “That  the  demand  under  the
 head  Land  Revenue  be  reduced
 by  Rs.  100.”

 [Need  to  set  up  board  of  arbitra-
 tion  to  save  farmers  from  debt

 Re)
 “That  the  demand  under  the

 head  Land  Revenue  be  reduced
 by  Rs.  100.”

 [Need  to  suitably  modify  legisla-
 tion  dealing  with  money  lending
 GBD)
 “That  the  demand  under  the  head

 Land  Revenue  be  reduced  by  Rs.
 100.”

 [Failure  to  exempt  unremunerative
 holdings  from  payment  of  land
 revenue  (32)]
 “That  the  demand  under  the

 head  Land  Revenue  be  reduced  by
 Rs.  100.”

 [Failure  to  distribute  Benami
 landacquired  by  consolidation  of
 holdings  to  poor  farmers  and  agri-
 cultural  labour  (33)}
 “That  the  demand  under  the

 head  Land  Revenue  be  reduced
 by  Rs.  100.”

 [Failure  to  allot  Government
 fallow  land  to  the  landless  and  poor
 farmers  (34)
 “That  the  demand  under  the

 head  Land  Revenue  be  reduced
 by  Rs.  100.”

 [Failure  to  get  proprietary  right
 for  agricultural  labour  G5)
 “That  the  demand  under  the

 head  Land  Revenue  be
 mennced by  Rs.  100.”

 [Failure  to  return  the  land  illegal-
 ly  possessed  by  money  lenders  to
 Adivasi  farmers  (36)}
 “That  the  demand  under  the

 head  Land  Revenue  be  reduced
 by  Rs.  100.”

 {Need  to  introduce  slab  system
 of  land  revenue  in  place  of  ihe present  system  (37)
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 “That  the  demand  under  the
 head  Land  revenue  be  reduced  by
 Rs.  100°.

 [Failure  to FS  "४  (2
 (38)]
 “That  the  demand  under  the

 head  State  Excise  Duties  be  reduced
 by  Rs.  100".

 [Need  to  increase  States  recei-
 pts  through  State  excise  duties
 (39)]
 “That  the  demand  under  the

 head  Taxes  on  Vehicles  be  reduced
 by  Rs.  100”.

 [Need  to
 Sales-tax  (40)
 “That  the  demand  under  the

 head  Taxes  on  Vehicles  be  reduced
 by  Rs.  100.”

 [Failure  to  realise  crores  of
 rupees  towards  Sales-tax  (41)
 “That  the  demand  under  the

 head  Taxes  on  Vehicles  be  reduced
 by  Rs.  1007.

 [Need  to  pay  adequate  share
 from  Entertainment  tax  to  Patna
 Corporation  ‘and  other  Munici-
 palities  (42)
 “That  the  demand  under  the

 head  Taxes  on  Vehicles  be  reduced
 by  Rs.  100”.

 [Need  to  reduce  the  tax  burden
 levied  by  Patna  Municipal  Corpo-
 ration  (43)]
 “That  the  demand  under  the

 head  Taxes  on  Vehicles  be  reduced
 by  Rs.  100°.

 [Need  to  abolish  toll-tax  levied
 on  pilgrims  to  Patna,  Both  Gaya,
 Rajgrih  and  Deoghar  (44)
 “That  the  demand  under  the

 head  Taxes  on  Vehicles  be  reduced
 by  Rs.  100”.

 [Need  to  abolish  the  require-
 ment  of  depositing  rupees  twelve
 hundred  for  getting  power  connec-
 tions  by  farmers  for  irrigation
 purposes  (45))
 “That  the  demand  under  the

 head  Taxes  on  Vehicles  be  reduced
 by  Rs.  100”.

 abolish  residuary
 indari)  rights

 scrap  muilti-point

 [Need  to  scrap  the  payment  of
 Rs.  6/-  in  the  name  of  surcharge  by
 doubling  Rs.  3/-  chargeable  per
 horse  power  (46))
 “That  the  demand  under  the

 head  Taxes  on  Vehicles  be  reduced
 by  Rs.  100”.

 [Failure  to  reduce  eleciricity  tax
 (47)]
 “That  the  demand  under  the

 head  Parliament  and  State  Legis-
 latures  be  reduced  by  Rs.  100°.

 [Need  to  check  the  retrenchment
 of  the  employees  of  legislative
 Council  Secretariat  (48)]
 “That  the  demand  under  the

 head  Parliament  and  State  Legis-
 latures  be  reduced  by  Rs.  100”.

 [Need  to  get  the  lists  of  voters
 printed  in  press  (49)}
 “That  the  demand  under  the  head

 Parliament  and  State  Legislatures
 be  reduced  by  Rs.  100”.

 [Need  to  get  the  voters  list
 published  in  Urdu  also  according
 to  the  requirements  (50)
 “That  the  demand  under  the

 head  Parliament  and  State  Legisla-
 tures  be  reduced  by  Rs.  100”.

 [Failure  in  checking  the  bogus
 polling  (उ
 “That  the  demand  under  the

 head  Parliament  and  State  Legis-
 latures  be  reduced  by  Rs,  100”.

 [Need  to  paying  adequate  allo-
 wance  to  the  teachers  and  other
 employees  who  prepare  voters  lists
 (52)  ः
 “That  the  demand  under  the

 head,  General  Administration  ८
 reduced  to  Re.  1.”

 {Failure  10  simplify  the  judicial
 processes  (53)]
 “That  the  demand  under  the

 head  General  Administration  be
 reduced  to  Re.  1.”

 [Failure  io  reduce  the  expen-
 diture  on  administration  of  justice
 (54)]
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 [Shri  Ramavatar  Shastri]
 “That  the  demand  under  the

 head  General  Administration  be
 reduced  to  Re.  1.”

 [Failure  in  formulating  policy
 for  making  available  cheap  justice
 to  the  people  (ऊ
 “That  the  demand  under  the

 head  General  Administration  be
 teduced  to  Re.  1.”

 [Failure  to  check  the  delay  in
 disposal  of  cases  in  the  courts
 6०]
 “That  the  demand  under  the

 head  General  Administration  be
 reduced  to  Re.  1.”

 [Failure  to  separate  judiciary  from
 the  Execuiive  7)
 “That  the  demand  under  the

 head  General  Administration  be
 reduced  to  Re.  1.”

 [Failure  in  totally  doing  away
 with  the  use  of  English  in  the
 administration  of  the  State  (58)]
 “That  the  demand  upder  the

 head  General  Administration  be
 reduced  to  Re.  1.”

 [Failure  to  change  the  policy  of
 victimisation  of  non-gazetted  emp-
 loyees.  9).
 “That  the  demand  under  the

 head  General  Administration  be
 reduced  to  Re.  1.”

 [Failure  to  check  malpractices
 in  the  appointment  of  officers  and
 employees  (60)
 “That  the  demand  under  the

 head  General  Administration  be
 reduced  to  Re.  1.”

 [Failure  to  check  malpractices
 in  the  transfer  of  officers  and
 employees  (61)
 “That  the  demand  under  the

 head  General  Administration  be
 reduced  to  Re.  1.”  ,

 [Failure  in  protecting  the  inte-
 rests  of  linguistic  minorities  (62)]
 “That  the  demand  under  the

 head  General  Administration  be
 reduced. to  Re.  1.”

 [Failure  in  providing  adequate
 protection  to  the  religious  mino-
 rities  and  in  taking  a-stion  against
 persons  who  arouse  communal
 feelings  (63)]
 “That.  the  demand  under  the

 head  General  Administration  be
 reduced  to  Re.  we

 [Failure  in  checking  the  retren-
 chment  of  non-gazetted  employees
 (64)]
 “That  the  demand  under  the

 head  General  Administration  be
 teduced  to  Re.  1.”

 [Failure  in  putting  an  end  to
 the  policy  of  suppression  of  non-
 gazetted  employees  (65)]
 “That  the  demand  under  the

 head  General  Administration  be
 reduced  to  Re.  1.”

 [Failure  in  amending  the  rules
 governing  I.C.S.,  I.A.S.  and  I.P.S.
 Services  in  relation  to  the  State
 of  Bihar  (66)
 “That  the  demand  under  the

 head  General  Administration  be
 reduced  to  Re.  1.”

 [Failure  in  paying  dearness
 allowance  1०  the  non-gazetted
 employees  on  Central  level  (67))
 “That  the  demand  under  the

 head  General  Administration  be
 teduced  to  Re.  1.”

 [Failure  in  setting  up  State
 Administration  Reforms  Commis-
 sion  to  make  recommendations  for
 efficient  adminisiration  (68)]
 “That  the  demand  under  the

 head  General  Administration  be
 reduced  to  Re.  1,”

 [Failure  in  setting  up  an  all
 parity  Advisory  Committee  at
 various  levels  with  a  view  to  bring
 people  nearer  the  administration
 69]
 “That  the  demand  unde:  the

 head  General  Administration  be
 reduced  to  Re.  1.”

 [Failure  in  ensuring  a  clean,
 honest  and  efficient  administrarion
 (70))
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 SHRI  K.  M.  MADHUKAR  (Ke-
 saria)  :  I  beg  to  move.

 “That  the  demand  undér  the
 head  Land  Revenue  be  reduced
 to  Re.  1.”

 [Failure  to  reduce  the  salaries  of
 high  officers  und  to  increase  that  of
 the  employees  of  low  income  group
 (7D)
 “That  the  démand  under  the

 head  Land  Revenue  be  reduced
 to  Re.  1.”

 [Failure  to  give  larger  share  of
 land  revenue  to  the  Gram  Panchay-
 ats  Tay
 “That  the  demand  under  the

 head  Land  Revenue  be  reduced
 to  Re.  1.”

 [Failure  to  effect  efficiency  and
 promptness  in  the  installation  of
 border  pillars  (73)]
 “That  the  demand  under  the

 head  Land  Revenue  be  reduced
 to  Re.  1.”

 [Failure  to  complete  the  consolida-
 tion  of  holdings  work  in  the  entire
 State  (741)
 “That  the  demand  under  the

 head  Land  Revenue  be  reduced
 to  Re.  1.”

 [Failure  to  check  the  giving  of
 compensation  to  superior  zamindars
 (75))
 “That  the  demand  under  the

 head  Land  Revenue  be  reduced
 to  Re.  1.”

 [Failure  to  implement  Zila  Pari-
 shad  laws  in  the  entire  State  (76)]

 “That  the  demand  under  the
 head  Land  Revenue  be  reduced
 to  Re.  1.”

 [Failure  10  adopt  the  progressive
 policy  of  agricultural  income-tax
 (77))

 “That  the  demand  under  the
 head  Land  Revenue  be  reduced
 to  Re.  1.”

 [Futility  of  Bhoodan  Yojna  (78))

 “That  the  demand  under  the
 head  State  Excise  Duties  be  reduted
 to  Re.  1”.

 {Failure  10  check  effectively  the
 smuggling  of  ganja  and  other  intoxi-
 cants  (79)]
 “That  the  demand  under  the

 head  State  Excise  Duties  be  reduced
 to  Re.  1.”

 [Failure  to  implement  effec-
 tively  the  Bihar  Chhoa  Control
 Act,  1947  (80)}
 “That  the  demand  under  the

 head  Taxes  on  Vehicles  be  reduced
 to  Re.  1.”

 [Failure  to  implement  the  rules
 regarding  recovery  of  vehicle  tax
 effectively  (8)
 “That  the  demand  under  the

 head  Taxes  on  Vehicles  be  reduced
 to  Re.  1.”

 [Failure  to  ensure  that  the
 motor  vehicle  owners  follow  the
 Movr  Vehicles  Act  effectively
 (82)]
 “That  the  demand  under  the

 head  Taxes  on  Vehicles  be  reduced
 to  Re.  1.”

 [Failure  to  observe  strictness
 in  the  recovery  of  Sales-tax  (83)]
 “That.  the  demand  under  the

 head  Taxes  on  Vehicles  be  reduced
 to  Re.  1.”

 [Failure  to  formulate  new  rules
 to  check  the  irregularities  in  the
 recovery  of  Sales-tax  (84)
 “That  the  demand  under  the

 head  General  Administration  be
 reduced  to  Re.  1.”

 [Failure  to  implement  admini-
 strative  reforms  (85)]
 “That  the  demand  under  the

 head  Administration  of  Justice  be
 reduced  to  Re.  1.”

 [Failure  to  make  cheap  and
 speedy  justice  available  to  the  poor
 people  (86)}
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 [Shri  K.  M.  Madhukar]
 “That  the  demand  under  the

 head  Administration  of  Justice  be
 reduced  to  Re.  1.”

 [Failure  to  bring  abou  radical
 changes  in  making  justice  avail-
 able  to  masses  (87)]

 SHRI  RAMAVATAR  SHASTRI  :
 beg  to  move:

 “That  the  demand  under  the
 head  General  Administration  be
 reduced  by  Rs.  100.”

 [Failure  to  protec:  and  to  take
 proper  action  for  the  progress,
 and  development  of  Urdu  lan-
 guage  (93))

 “That  the  demand  under  the
 head  General  Administration  be
 reduced  by  Rs.  100.”

 [Failure  to  protect  and  develop
 all  languages  being  spoken  in
 Bihar  (94))
 “That  the  deniand  under  the

 head  General  Administration  be
 reduced  by  Rs.  100.”

 [Failure  to  withdraw  all  cases,
 filed  against  the  students  (95)]
 “That  the  demand  under  the

 head  General  Administration  be
 reduced  by  Rs.  100.”

 [Failure  to  release  persons  arre-
 sted  in  connection  with  the  -agi-
 tations  launched  by  the  public
 and  to  withdraw  cases  filed  against
 them  (96))
 “That  the  demand  under  the

 head  General  Administration  be
 reduced  by  Rs.  100.”

 [Need  to  terminate  the  period
 of  detention  of  the  tribal  leaders
 and  to  release  them  immediately
 from  jails  (979)
 “That  the  demand  under  the

 head  General  Administration  be
 teduced  by  Rs.  100.”

 [Failure  to  withdraw  cases  filed
 against  the  non-gazetted  emplo-
 yees  (98)

 “That  the  demand  under  the
 head  General  Administration  be
 reduced  by  Rs.  100".

 [Failure  to  set  aside  the  dis-
 missal  and  suspension  on  the  non-
 gazetied  employees  (99)]
 “That  the  demand  under  the

 head  General  Administration  be
 reduced  by  Rs.  100.”

 [Failure  to  set  aside  the  de-
 partmental  proceedings  against  the
 non-gazetted  employees  (100))
 “That  the  demand  under  the

 head  General  Administration  be
 reduced  by  Rs.  100.”

 (Failue  to  reinstate  the  striking
 non-gazetted  employees  uncon-
 ditionally  (101))
 “That  the  damand  under  the

 head  General  Administration  be
 reduced  by  Rs.  100.”

 [Failure  to  accept  12-point  de-
 mands  of  the  non-gazetied  em-
 ployees  (102)]
 “That  the  demand  under  the

 head  General  Administration  be
 teduced  by  Rs.  100.”

 [Failure  to  stop  the  retrench-
 ment  of  the  non-gazetted  emplo-
 yees  (103)]
 “That  the  demand  under  the

 head  General  Administration  be
 reduced  by  Rs.  100.”

 ‘[Failure  to  pay  in  cash  the
 dearness  allowance  at  the  Central
 rates  to  the  non-gaze:ted  emplo-
 yees  (104))
 “That  the  demand  under  the

 ‘head  Land  Revenue  be  reduced
 by  Rs.  100.”

 [Failure  to  arrange  adequate
 number  of  boats  to  rescue  ००
 victims  (105))
 “That  the  demand  under  the

 head  Land  Revenue  be  reduced
 by  Rs.  100.”

 [Failure  to  provide  adequate
 assistance  to  flood  affected  people
 (106))
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 “That  the  demand  under  the
 head  Land  Revenue  be  reduced
 by  Rs.  100.”

 [Failure  to  protect  villages  in
 Diara  area  of  Police  Station  Maner
 in  District  Patna  from  erosion  by
 Ganga  river  (107))
 “That  the  demand  under  the

 head  Land  Revenue  be  reduced
 by  Rs.  100.”

 [Failure  in  rehabilitating  erosion-
 affected  people  of  Maner  Police
 Station  in  Patna  (108))
 “That  the  demand  under  the

 head  Land  Revenue  be  reduced
 by  Rs.  100.”

 [Need  to  provide  alternative
 land  immediately  to  erosion-affec-
 ted  people  of  Maner  Police  Station
 (109))
 “That  the  demand  under  the

 head  Land  Revenue  be  reduced
 by  Rs.  100.”

 [Need  to  stop  forthwith  the
 realisation  of  land  revenue  and
 loans  in  flood-affected  areas  (110)
 “That  the  demand  under  the

 head  Land  Revenue  be  reduced
 by  Rs.  100.”

 [Failure  to  control  floods  \111)}
 “That  the  demand  under  the

 head  Land  Revenue  be  reduced
 by  Rs.  100.”

 [Failure  to  organise  floods  relief
 work  in  an  effective  manner  (12)
 “That  the  demand  under  the

 head  Land  Revenue  be  reduced
 by  Rs.  100.”

 [Failure  to  implement  flood  con-
 trol  schemes  (113))
 “That  the  demand  under  the

 head  Police  be  reduced  by  Rs.  100.”
 [Failure  to  take  action  against

 communal  organisations  (14)

 ञ

 “That  the  demand  under  the
 head  Police  be  reduced  by  Rs.  100.”

 [Failure  to  check  the  activities
 of  R.S.S.  amongst  Government
 employees  (115)]

 “That  the  demand  under  the
 head  Police  be  reduced  by  Rs.  100.”

 [Failure  to  check  he  activities  of
 Anand  Marg  (116)}
 “That  the  demand  -under  the

 head  Police  be  reduced  by  Rs.  100.”

 [Failure  10  check  the  smuggling
 at  Indo-Nepal,  Bihar-Bengal,  Bi-
 har-Orissa  and  Bihar-Uttar  Pradesh
 borders  (117))
 “That  the  demand  under  the

 head  Police  be  reduced  by  Rs.  100.”

 {Failure  to  restrict  the  activities
 of  the  foreigners  (118)]
 “That  the  demand  under  the

 head  Education  be  reduced  by  Rs.
 100.”

 [Failure  to  implement  the  re-
 commendations  of  Kothari  Com-
 mission  with  अ  view  to  reorga-
 nising  the  educational  system  in
 the  interest  of  National  integra-
 tion  and  eronomic  and  social
 development  (119))
 “That  the  demand  under  the

 head  Education  be  reduced  by
 Rs.  100.”

 [Failure  to  make  education  free
 upto  entrance  stage  (120))
 “That  the  demand  under  the

 head  Education  be  reduced  by  Rs.
 100.”

 [Failure  10  remove  the  anomalies
 in  the  pay-scales  of  the  teachers
 of  the  affiliated  and  University
 colleges  (121)]
 “That  the  demand  under  the

 head  Jails  be  reduced  by  Rs.  100.”

 [Failure  in  making  adequate
 arrangements  for  games  and  sports
 for  the  prisoners  (122)
 “That  the  demand  under  the

 head  Jails  be  reduced  by  Rs.  100.”

 [Failure  in  making  available
 proper  medical  facilities  to  the
 suffering  prisoners  in  the  Jail  hos-
 pitals  (123)]
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 {Shri  Ramavatar  Shastri]  “That  the  demand  under  the
 “That  the  demand  under  the  head  Jails  be  reduced  by  Rs.  100.”

 head  Jails  be  reduced  by  Rs.  100.”
 [Failure  10  provide  better  pay

 and  other  amenities  to  jail  wardens
 (124))
 “That  the  demand  under  the

 head  Jails  be  reduced  by  Rs.  100.”
 [Failure  to  declare  the  post

 of  jailors  as  Gazetted  (125))
 “That  the  demand  under  the

 head  Jails  be  reduced  by  Rs.  100.”
 [Need  10  revise  the  pay-scale

 of  jailors  as  Rs.  290-650  (126))
 “That  the  demand  under  the

 head  Jails  be  reduced  by  Rs.  100.”
 [Need  to  revise  the  pay-scale

 of  assistant  jailors  as  Rs.  230-450
 (127)]
 “That  the  demand  under  the

 head  Jails  be  reduced  by  Rs.  100.”
 [Failure  to  reform  prisoners

 so  as  to  make  them  fit  to  lead
 normal  social  life  (128))
 “That  the  demand  under  the

 head  Jails  be  reduced  by  Rs.  100.”
 [Need  to  pay  clothing  allo-

 wance  of  Rs.  300  to  jailors  and
 of  Rs.  200  to  assistant  jailors
 in  one  instalment  after  every  three
 years’  time  (129)]
 “That  the  demand  under  the

 head  Jails  be  reduced  by  Rs.  100.”
 ‘[Failure  to  check  pilferage  of

 Government  property  from  jails
 (130)
 “That  the  demand  under  the

 head  Jails  be  reduced  by  Rs.  100.”
 [Failure  to  check  misappropria-

 tion  of  ration  meant  for  pri-
 soners  in  jails  (131)]
 “That  the  demand  under  the

 head  Jails  be  reduced  by  Rs.  100.”
 [Failure  to  stop  mismanage-

 ment  of  industries  in  jails  at
 Buxar,  Bhagalpur,  Gaya,  Muza-
 Sfarpur,  Hazaribagh  and  Patna
 (132))

 [Failure  to  earn  profits  from
 industries  in  Jails  (133)]
 “That  the  demand  under  the

 head  Jails  be  reduced ‘by  Rs.  100.”
 [Need  to  release  old  prisoners

 Srom  jails  (134)}
 “That  the  demand  under  the

 head  Jails  be  reduced  by  Rs.  100.”
 [Need  to  educate  prisoners  (135)]

 “That  the  demand  under  the
 head.  Jails  be  reduced  by  Rs.  100.”

 [Failure  in  providing  adequate
 accommodation  for  the  prisoners
 in  jails  (136)]
 “That  the  demand  under  the

 head  Jails  be  reduced  by  Rs.  100.”
 [Failure  in  checking  overcrowd-

 ing  in  jails  (उ
 “That  the  demand  under  the

 head  Jails  be  reduced  by  Rs.  100.”
 [Failure  to  fully  electrify  the

 Jails  (138))
 “That  the  demand  under  the

 head  Jails  be  reduced  by  Rs.  100.’
 [Need  10  provide  septic  latrines

 in  jails.  (139))
 “That  the  demand  under  the

 head  Jails  be  reduced  by  Rs.  100.”
 [Need  to  make  libraries  in  jails

 more  useful  (140)
 “That  the  demand  under  tke

 head  Jails  be  reduced  by  Rs.  100.”
 (Failure  in  arranging  special

 programmes  for  the  _entertain-
 ment  of  prisoners  (141)]
 “That  the  demand  under  the

 head  Jails  be  reduced  by  Rs.  100.”
 {Failure  to  improve  the  stan-

 dard  of  beddings  and  clothes
 supplied  to  class  III  _  prisoners
 (142))
 “That  the  demand  under  the

 head  Jails  be  reduced  by  Rs.  100.”
 [Need  10  liberalise  the  rules

 governing  the  meetings  and  cor-
 respondence  of  prisoners  (143)
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 “That  the  demand  under  the
 head  Jails  be  reduced  by  Rs.  100.”

 [Need  to  increase  the  amenities
 being  provided  10  detenues.  (144)]
 “That  the  demand  under  the

 head  Police  be  reduced  by  Rs.  100.”
 [Failure  to  change  the  policy

 of  giving  unlimited  powers  to  the
 Police.  (145))
 “That  the  demand  under  the

 head  Police  be  reduced  by  Rs.  100.”

 [Failure  to  put  an  end  to  the
 police  atrocities.  (146))
 “That  the  demand  under  the

 head  Police  be  reduced  by  Rs.  100.”

 [Failure  to  check  the  undue  use
 of  police  to  quell  political  and
 public  agitations.  (147)
 “That  the  demand  under  the

 head  Police  be  reduced  by  Rs.  100.”
 [Failure  in  checking  the  increa-

 sing  incidence  of  theft  and  dacoity.
 (148)
 “That  the  demand  under  the

 head  Police  be  reduced  by  Rs.  100.”

 -[Failure  in  safeguarding  the  life
 and  property  of  common  people.
 (49)
 “That  the  demand  under  the

 head  Police  be  reduced  by  Rs.  100.”

 [Failure  in  eradicating  the  anti-
 social  and  goonda  elements.  (150)
 “That  the  demand  under  the

 head  Police  be  reduced  by  Rs.  100.”

 [Failure  in  holding  judicial  inqui-
 res  into  the  incidents  of  lathi  charge
 in  Patna,  Ranchi,  Dharbhanga  and
 other  places  during  the  strike  of
 non-gazetted  employees.  (51)
 “That  the  demand  under  the

 head  Police  be  1educed  by  Rs.  100.”

 [Failure  in  changing  the  policy
 of  suppressing  civil  rights.  (152)]
 “That  the  demand  under  the

 head  Police  be  reduced  by  Rs.  100.”
 [Need  to  protect  civil  rights  fully.

 (153)
 12—3  LSD/68

 “That  the  demand  under  the

 ६
 Police  be  reduced  by  Rs.

 [Failure  to  annul  the  oppressive
 laws.  (154)]
 “That  the  demand  under  the

 head  Police  be  reduced  by  Rs.  100.”

 [Need  to  bring  about  improve-
 ment  in  the  police  code.  (155))
 “That  the  demand  under  the

 head  Police  be  reduced  by  Rs.  100.”

 [Need  to  change  Polize  and  Jail
 Codes  in  the  imerest  of  domocratic
 administration.  (156)]
 “That  the  demand  under  the

 head  Police  be  reduced  by  Rs.  100."*

 [Failure  to  withdraw  all  cases
 connected  with  the  public  agita-
 tions.  (157)]

 SHRI  K.  M.  MADHUKAR  :  I  beg
 to  move:

 “That  the  demand  under  the
 head  Community  Development  Proe
 jects,  National  Extension  Service
 and  Local  Development  Works  be
 reduced  by  Rs.  100.”

 [Failure  to  achieve  required  अट
 cess  in  the  field  of  social  education.
 (158)]
 “That  the  demand  under  the

 head  Community  Development  Pro-
 jects,  National  Extension  Service

 {Zand  Local  Development  Works  be
 reduced  by  Rs.  100.”

 [Failure  to  take  adequate  steps
 to  inculcate  habit  of  cleanliness  in
 the  rural  population.  (159)}
 “That  the  demand  under  the

 head  Community  Development  Pro-
 jects,  National  Extension  Service
 and  Local  Development  Works  be
 reduced  by  Rs.  100.”

 [Failure  to  make  any  progress
 in  rural  housing  schemes  under
 Community  Development  Blocks.
 (160)
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 [Shri  K.  M.  Madhukar]
 “That  the  demand  under  the

 head  Community  Development  Pro-
 jects,  National  Extension  Service
 and  Local  Development  Wotks  be
 reduced  by  Rs.  100.”

 [Failure  to  to  make  any  prog-
 ress  in  regard  to  bringing  about
 prosperity  through  Community  De-
 velopment  Blocks  in  the  lives  of
 Adivasis  of  Bihar.  (161)
 “That  the  demand  under  the क

 head  Community  Development  Pro-

 ञ

 jects’  National  Extension  Service
 and  Local  Development  Works  be
 reduced  by  Rs.  100.”

 [Failure  10  make  arrangements
 in  regard  to  temporary  bridges
 and  roads  in  flood  stricken  and
 other  areas  of  Bihar.  (162))
 “That  the  demand  under  the

 head  Community  Development  Pro-
 jects,  National  Extension  Service
 and  Local  Development  Works  be
 reduced  by  Rs.  100.”

 [Failure  to  provide  drinking  water
 to  Harijans  in  spite  of  spending
 crores  of  rupees  under  Community
 Development  programmes.  (163)]
 “That  the  demand  under  the

 head  Irrigation  including  Outlay
 on  River  Valley  Projects  be  reduced
 by.  Rs.  100.”

 [Failure  to  achieve  targets  in  re-
 gard  to  Gandak  Project.  (164)}
 “That  the  demand  under  the

 head  Irrigation  including  Outlay  on
 River  Valley  Projects  be  reduced
 by  Rs.  100.”

 [Failure  to  declare  Gandak  as  a
 national  project.  (उ65)]
 “That  the  demand  under  the

 head  Irrigation  including  Outlay  on
 River  Valley  Projects  be  reduced
 by  Rs.  100.”

 [Failure  to  provide  more  funds
 for  the  construction  of  Gandak
 Canal.  (166))
 “That  the  demand  under  the

 head  Irrigation  including  Outlay
 on  River  Valley  Projects  be  reduced
 by  Rs.  100,”

 1968-69  1192

 [Failure  to  make  progress  in  the
 digging  work  of  the  distributories
 of  the  Tirhut  Canal  under  Gandak
 Project.  (167))
 “That  the  demand  under  the

 head  Irrigation  including  Outlay
 on  River  Valley  Projects  be  reduced
 by  Rs.  100.”

 [Failure  to  implement  the  Bag-
 mati  and  Adhwara  river  schemes.
 (168))
 “That  the  demand  under  the

 head  Industries  be  reduced  by  Rs.
 100.”

 |  [Failure  to  bring  about  improve-
 ment  in  the  deteriorating  condition
 of  the  salt-petre  industry  in  Mehsi,
 Champaran.  (169)]
 “That  the  demand  unde:  the

 head  Industries  be  reduced  by  Rs.
 100.”

 [Failure  to  seek  cooperation
 from  the  common  salt-peire  indus-
 trialists  of  Mehsi.  (170)}
 “That  the  demand  under  the

 head  Industries  be  reduced  by  Rs.
 100.”

 [Failure  to  proiect  the  Mehsi
 salt-petre  industry  against  sodium-
 nitrate  being  imported  from  Chile
 and  other  markers.  I71)\
 “That  the  demand  under  the

 head  Industries  be  reduced  by
 Rs.  100.”

 [Failure  to  increase  the  salary
 of  the  workers  engaged  in  salt-petre
 refining  industries  consequent  upon
 rise  in  prices  as  also  to  provide
 them  other  facilities.  (172),
 “That  the  demand  under  the

 head  Industries  be  reduced  by  Rs.
 100.”

 [Failure  to  ch:ck  deterioration
 in  carpet  industry  at  Mehsi,  Cham
 paran.  (173))
 “That  the  demand  under  the

 head  Industries  be  reduced  by  Rs.
 100.”

 Failure  10  provide  adequate  sub-
 sidy  to  weavers  of  Ramdih  in
 Champaran  Disirict,  Bihar.  (174)}



 1193  Bihar  Budget  1968-69  BHADRA  2,  1890  (SAKA)  Bihar  Budget  1968-69  1194

 “That  the  demand  under  the

 noo
 Industries  be  reduced  by  Rs.

 [Failure  to  check  corrupiion  and
 embezzlement  of  Government
 Sunds  in  the  Weavers  Co-operative
 Societies.  (175)]
 “That  the  demand  under  the

 ae
 Industries  be  reduced  by  Rs.

 100.”
 [Failure  10  make  Cottage  Indust-

 ries  Institute  more  advantageous  to
 the  cottage  industries.(176)]}
 “That  the  demand  under  the

 head  Industries  be  reduced  by
 Rs.  100.”

 [Failure  10  introduce  Tasar  In-
 dustry as  a  basic  craft  in  larger
 number  of  schools.  (177)}
 “That  the  demand  under  the

 head  Industries  be  reduced  by  Rs.
 100.”

 [Failure  in  establishment  and  de-
 velopment  of  the  rural  workshops
 in  cottage  indusiry  areas  ‘and  in
 providing  training  in  basic  craft
 concerned  therewi.h.  (178)]
 “That  the  demand  under  the

 head  Industries  be  reduced  by  Rs.
 100.”

 [Failure  to  make  available  mo-
 dern  technical  know-how  to  the
 shell-button  indystry,  Mehsi.  (179)]
 “That  the  demand  under  the

 head  Industries  be  reduced  by  Rs.
 100.”

 [Failure  10  solve  difficulties  in
 regard  to  marketing  of  the  produce
 of  shell-bution  industry,  Mehsi.
 (180))
 “That  the  demand  under  the

 weed
 Industries  be  reduced  be  Rs.

 100.”
 [Failure  to  export  shell-burtons

 produced  in  Mehsi.  (181)
 “That  the  demand  under  the

 head  Industries  9८  reduced  by
 Rs.  100.”

 [Negative  attitude  of  Govern-
 ment  to  seek  co-operation  from  the

 represenatives  of  people  to  diffi-
 culties  of  the  shell-button  industry,
 Mehsi.  (182)}
 “That  the  demand  under  the

 jae
 Industries  be  reduced  by  Rs.

 [Failure  to  bring  about  improve-
 ment  in  the  financial  position  of
 the  workers  engaged in  the  button
 industry,  Mehsi.  |  Champaran.
 (183)]

 SHRI  RAMAVATAR  SHASTRI:
 I  beg  to  move:

 “That  the  demand  under  the
 head  General  Administration  be
 reduced  by  Rs.  100.”

 [Failure  in  implementing  decision
 taken  by  United  Front  Ministry  in
 regard  to  demands  of  non-gazetied
 employees.  (197)
 “That  the  demand  ,under  the

 head  General  Administration  be
 reduced  by  Rs.  100.”

 [Failure  to  pay  the  salaries  of
 non-gazetted  employees  for  those
 five  days  which  was  deducted  by
 Soshit  Dal  Governmen:.  (198)]
 “That  the  demand  under  the

 head  General  Administiation  be
 feduced  by  Rs.  100.”

 [Failure  to  extend  the  same  faci-
 lities  to  the  office-bearers  of  non-
 gazetted  employees  federation  as
 are  being  given  by  the  Central
 Government.  (199)]
 “That  the  demand  under  the

 head  General  Administration  be
 reduced  by  Rs.  100.”

 [Failure  10  implement  the  policy
 of  not  transferring  the  office-
 bearers  of  non-gazetted  Employees
 Federation  elsewhere.  (200)]
 “That  the  demand  under  the

 head  General  Administration  be
 reduced  by  Rs.  100.”

 [Failure  in  fulfilling  the  assurances
 given  by  the  Home  Minister  and
 the  Governor  before  withdrawal  of
 strike  of  non-gazetted  employees.
 (201)
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 (Shri  Ramavatar  Shastri  ]
 “That  the  demand  under  the

 head  General  Administration  be  re-
 duced  by  Rs.  100.”

 [I]  need  to  withdraw  circular  re-
 garding  termination  of  services  of
 those  temporary  employees  who
 did  not  apply  for  leave  during
 Strike  days  by  31st  August,  1968.
 (202)]

 SHRI  र.  M.  MADHUKAR  :  I
 beg  to  move:

 “That  the  demand  under  the
 head  Education  be  reduced  by  Rs.
 100.”

 [Failure  in  seting  up  the  stand-
 ard  of  education  in  Government
 schools  according  to  the  require-
 ment  of  the  country.  (203))
 “That  the  demand  under  the

 ne
 Education  be  reduced  by  Rs.

 1  Rad
 [Failure  in  providing  employ-

 ment  opportunities  to  the  teachers
 trained  in  the  Educational  Training
 Institutions.  (204))
 “That  the  demand  under  the

 head  Education  be  reduced  by  Rs.
 100.”

 [Failure  in  checking  the  falling
 standard  of  education  in  Govern-
 ment  and  other  commercial  Col-
 leges.  (205)
 “That  the  demand  under  the

 head  Education  be  reduced  by  Rs.
 100.”

 [Failure  in  fully  implementing
 the  recommendations  of  University
 Grants  Commission  in  Bihar.
 (206)]
 “That  the  demand  under  the

 head  Education  be  reduced  by  Rs.
 100.”

 [Failure  in  giving  uniform  pay
 scales  to  the  teachers  of  equal
 status in  all  colleges,  as  recom-
 mended  by  the  University  Grants
 Commission.  (207))
 “That  the  demand  under  the  head

 Education  be  reduced  by  Rs.  100.”

 [Failure  उ०  provide  adequate
 Sunds  for  expansion  of  education  in
 Bihar,  as  recommended  by  the
 Universi:xy  Granis  Commission.
 (208)}
 “That  the  demand..under  the

 oud
 Education  be  reduced  by  Rs.

 1  Pad

 [Failure  on  the  part  of  Univer-
 sity  Grants  Commission  to  provide
 adequate  funds  for  Bihar  Univer-
 sity.  (209)]
 “That  the  demand  under  the

 head  Education  be  reduced  by
 Rs.  100.”

 [Failure  in  giving  adequaie  pay
 and  providing  other  amenities  to
 the  teachers  of  High  Schools,  Mid-
 dle  Schools,  Primary  Schools  and
 Municipal  Schools  in  Bihar.  (210))
 “That  the  demand  under  the

 head  Education  be  reduced  by  Rs.
 100.”

 [Failure  in  achieving  progress
 according  to  requirements  in  Gov-
 ernment  Art  Schools.  (in)

 SHRI  RAMAVATAR  SHASTRI  :
 I  beg  to  move  :

 “That  the  demand  under  the
 head  Police  be  reduced  by  Rs.  100.”

 [Need  to  impart  instruction  ag-
 ainst  communal  feelings  to  the
 Police  Force.  (212)]
 “That  the  demand  under  the

 head  Police  be  reduced  by  Rs.  100.”
 [Need  to  improve  the  service

 conditions  and  pay  scales  of
 chowkidars.  (213)]
 “That  the  demand  under  the

 head  Police  be  reduced  Rs.  100.”
 [Need  to  check  begar  by  police

 constables  and  chowkjdars  for  the
 police  officers.  (214)
 “That  the  demand  under  the

 head  Police  be  reduced  by  Rs.  100.”

 [Need  to  supply  woollen  uni-
 forms  1०  the  chowkidars  during
 the  winter  season.  (215)}
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 “That  the  demand  under  the
 Head  Police  be  reduced  by  Rs.  100.”

 [Failure  to  check  the  corruption
 prevailing  in  the  Indo-Nepal  border
 check-post  (216).)
 “That  the  demand  under  the

 Head  Police  be  reduced  by  Rs.  100.”
 [Failure  to  take  action  against

 those  police  officers  who  incite
 communal  riots  (217).]
 “That  the  demand  under  the

 Head  Police  be  reduced  by  Rs.  100.”
 [Failure  to  check  the  harassment

 caused  to  the  common  people  by
 police  (218).]
 “That  the  demand  under  the

 Head  Police  be  reduced  by  Rs.
 100.”

 [Failure  to  check  bribery  and
 corruption  prevailing  in  the  Police
 Department  (219).]
 “That  the  demand  under  the

 Head  Police  be  reduced  by  Rs.  100.”
 [Need  to  take  action  agains:  the

 officers  who  failed  to  check  the
 communal  rio.s  in  Ranchi,  Patrata,
 Belsand,  Sursand,  Bhagalpur  and
 Sultanganj  (220).]
 “That  the  demand  under  the

 Head  Police  be  reduced  by  Rs.  100.”

 [Failure  to  .ackle  the  deteriorat-
 ing  law  and  order  situation  in  Bihar
 (222).]
 “That  the  demand  under  the

 Head  Police  be  reduced  by  Rs.  100.”

 [Failure  to  change  the  policy
 to  oppress  the  police  employees
 (222).|
 “That  the  demand  under  the

 Head  Police  be  reduced  by  Rs.  100.”
 [Failure  to  imcrease  the  pay

 scales  and  allowances  of  the  police
 employees  (223).]
 “That  the  demand  under  the

 Head  Police  be  reduced  by  Rs.  100.”
 [Need  to  withdraw  all  actions

 against  the  police  employees  who
 were  victimised  during  the  police
 agitations  and  to  reinstate  them  and
 give  them  pensions  (224).)

 “That  the  demand  under  the
 Head  Police  be  reduced  by  Rs.  100.”

 [Need  to  increase  the  pension
 being  given  to  the  police  employees
 (225)}.
 “That  the  demand  under  the

 Head  Police  be  reduced  by  Rs.  100.”

 [Need  to  appoin’  the  soldiers
 of  Home  Guards  on  regular  basis
 (226).]
 “That  the  demand  under  the

 Head  Police  be  reduced  by  Rs.  100.”
 [Need  to  impart  special  instruc-

 tions  to  the  police  employees  so
 that  they  may  have  feeling  of
 national  integration  (2271
 “That  the  demand  under  the

 Head  Education  be  reduced  by
 Rs.  100.”

 [Failure  in  taking  over  the
 management  of  private  schools
 (228)e)
 “That  the  demand  under  the

 Head  Education  be  reduced  by  Rs.
 100.”

 [Need  to  dissolve  the  Raman
 Committee  constituted  for  sugges-
 ting  improvements  in  the  system
 of  education  and  educational  stand-
 ards  (229).]
 “That  the  demand  under  the

 Head  Education  be  reduced  by  Rs.
 100.”

 [Failure  in  changing  ihe  Univer-
 sity  Law  for  making  desired  im-
 provement  in  education  (230).}
 “That  the  demand  under  the

 Head  Education  be  reduced  by  Rs.
 100.”

 [Failure  in  deciding  a  uniform
 syllabus  (231).]
 “That  the  demand  under  the

 Head  Education  be  reduced  by  Rs:
 100.”

 [Failure  in  checking  nepotism,
 JSavouritism,  casieism,  communa-
 lism  and  provincialism  etc.  in
 universities  (232).]
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 “That  the  demand  under  the
 Head  Education  be  reduced  by  Rs.”
 100.”

 [Failure  in  checking  the  misuse
 of  funds  relating  to  Colleges  and
 Schools  by  the  universities  (233).]
 “That  the  demand  under  the

 Head  Medical  be  reduced  to  Re.  1.”
 [Failure  in  making  available

 medical  facilities  to  ihe  common
 man  (234).]
 “That  the  demand  under  the

 Head  Medical  be  reduced  to  Re.  1.”
 [Failure  in  making  medical  sys-

 tem  cheap  (235).)
 “That  the  demand  under  the

 Head  Medical  be  reduced  to  Re.  1.”

 [Failure  in  checking  the  con-
 stant  rise  in  prices  of  medicines
 (236).J
 “That  the  demand  under  the

 Head  Medical  be  reduced  to  Re.  1.”
 [Failure  in  opening  adequate

 number  of  hospitals  in  rural  areas
 (237).]
 “That  the  demand  under  the

 Head  Medical  be  reduced  to  Re.  1.”
 [Failure  in  checking  the  misman-

 agement  in  hospitals  (238).)
 “That  the  demand  under  the

 Head  Medical  be  reduced  to  Re.  1.”
 [Failure  in  supplying  good  quality

 food  to  patients  in  hospitals  239).]

 “That  the  demand  under  the
 Head  Medical be  reduced  to  Re.  1”.

 [Failure  in  checking  the  pilfer-
 age  of  medicines  from  hospitals
 (240).]
 “That  the  demand  under  the

 Head  Medical  be  reduced  to  Re.  1.”

 [Failure  in  increasing  the  num-
 ber  of  beds  in  hospitals  (241).)
 “That  the  demand  under  the

 Head  Medical  be  reduced  to  Re.  1.”
 [Failure  in  improving  the  con-

 dition  of  the  employees  of  hos-
 pitals  (242).)

 1200

 “That  the  demand  under  the
 Head  Medical  be  reduced  to  Re.  1.”

 [Failure  in  improving  the  condi-
 tions  of  service  and  pay  scales
 of  the  House  Surgeons  (243).]
 “That  the  demand  “under  the

 Head  Medical  be  reduced  to  Re.  we
 [Failure  in  giving  incentives  to

 the  Ayurvedic  System  of  medicine
 (244).J
 “That  the  demand  under  the

 Head  Medical  be  reduced  to  Re.  1.”

 [Failure  in  giving  pay  and
 other  facilities  to  vaids  equiva-
 lent  to  those  being  given  to
 doctors  (245).]
 “That  the  demand  under  the

 Head  Medical  be  reduced  to  Re.  1.”
 [Failure  in  checking  and  dia-

 gnosing  contagious  diseases  (246).]
 “That  the  demand  under  the

 _Head  Medical  be  reduced  to  Re.  1.”
 [Failure  in  increasing  the  faci-

 lities  of  medical  education  (247).)
 “That  the  demand  under  the

 Head  Medical  be  reduced  to  Re.  1.”
 [Failure  in  giving  recognition

 to  the  Union  of  Class  IV  emplo-
 अ  of  State  hospitals  (248).]
 “That  the  demand  under  the

 Head  Medical  be  reduced  to  Re.  1.”
 [Failure  in  giving  recognition

 to  the  Union  of  Class  IV  emplo-
 yees  of  Patna  Medical  College
 Hospiral  (249).]
 “That  the  demand  under  the

 Head  Medical  be  reduced  ‘to  Re.  1.”
 [Failure  in  opening  permanent

 medical  centres  in  flood  affected
 areas  like  Maner,  Danapur,  etc.
 in  district  Patna  (2501

 SHRI  K.  M.  MADHUKAR :  I  beg
 to  move:

 “That  the  Demand  under  the
 Head  Medical  be  reduced  by  Rs.100.”

 [Failure  in  extending  medical
 facilities  10  people  at  large  espe-
 cially  to  rural  people  (251).]
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 “That  the  Demand  under  the
 Head  Medical  be  reduced  by  Rs.100.”

 [Failure  to  develop  Ayurvedic
 system  of  medicine  (252).}
 “That  the  Demand  under  the

 Head  Medical  be  reduced  by  Rs.100.”
 [Failure  in  rooting  out  redta-

 pism  in  hospitals.  (253)
 “That  the  Demand  under  the

 Head  Medical  be  reduced  by  Rs.
 100.”

 [Indifference  to  make  impres-
 sive  review  of  the  activities  of
 Ayurvedic  Directorate  and  running
 it  on  Progressive  lines.  (254)]
 “That  the  Demand  under  the

 Head  Medical  be  reduced  by  Rs.100.”
 [Failure  in  improving  pay  scale

 housing  facilities  and  other  con-
 ditions  of  service  of  low-paid
 employees  of  Paina  Medical  Col-
 lege.  (255)]
 “That  the  Demand  under  the

 Head  Medical  be  reduced  by  Rs.100.”
 [Official  indifference  towards

 improvement  of  food  for  patients
 in  Patna  Medical  College  Hospital,
 (256)}
 “That  the  Demand  under  the  Head

 Medical  be  reduced  by  Rs.  100.
 [Failure  in  acceding  to  demands

 of  Class  III  and  IV  employees  in
 Medical  Colleges.  (257)]
 “That  the  Demand  under  the

 Head  Medical  be  reduced  by
 Rs.  100.”

 [Indifference  towards  speeding
 up  of  research  work  in  Unani  and
 Ayurvedic  units  of  Pama.
 (258)]
 “That  the  demand  under  the

 Head  Medical  be  reduced  by  Rs.100.”
 [Failure  in  arranging  medical

 Sacilities  in  flood  affected  areas  in
 Police  Station  Dhanha  in  Cham-
 paran  District.  (259)
 “That  the  Demand  under  the

 =
 Medical  be  reduced  by  Rs.

 100.”

 [Failure  in  checking  indifference
 of  doctors  towards  poor  patients  in
 Motihar  Disirict  Hospital  in
 Champaran  district.  (260)]

 “That  the  Demand  under  the
 Head  Medical  be  reduced  by  Rs.
 100.”

 [Failure*to  supply  sufficient  me-
 dicines  in  Government  hospitals  at
 block  level.  (261))
 “That  the  Demand  under  the

 Head  Medical  be  reduced  by  Rs.
 100.”

 [Failure  #  repairing  Govern-
 ment  hospital  buildings  at  Madhu-
 ban  aud  Mehsi  in  Champaran
 district.  ((262)]
 “That  the  Demand  under  the

 ae
 Medical  be  reduced  by  Rs.

 100.”
 [Failure  in  checking  the  spread

 of  T.  B.  (263)]
 “That  the  Demand  under  the

 Head  Medical  be  reduced  by  Rs.100.””
 [Lack  of  adequate  facilities  of

 medicines,  hospitals  and  X-Ray
 facilities  to  र.  B.  patients.  (264)]
 “That  the  Demand  under  the

 Head  Medical  be  reduced  by  Rs.  100.”
 [Lack  of  medical  facilities  and

 adequate  ,number  of  doctors  in
 various  blocks.  (265))
 “That  the  Demand  under  the

 Head  Medical  be  reduced  by  Rs.100.”
 [Failure  in  providing  adequate

 medical  facilities  for  the  treatment
 and  prevention  of  leprosy.  (266))
 “That  the  Demand  under  the

 Head  Medical  be  reduced  by  Rs.
 100.”

 [Failure  in  preventing  infectious
 diseases  in  cattle  in  village.  (स)
 “That  the  Demand  under  the

 Head  Medical  be  reduced  by  Rs.100.””

 [Failure  in  making  available
 adequate  medical  facilities  at  Pan-
 chayat  level.  (268)]
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 “That  the  Demand  under  the
 Head  Public  Health  be  reduced  by
 Rs.  100.”

 [Failure  in  providing  better
 service  conditions  and  dearness  allo-
 wance  to  vaccinators  at  village  level
 (269)}
 “That  the  Demand  under  the

 Head
 Public  Health  be  reduced  by

 s.  100.”
 [Failure  in  imparting  minimum

 general  health  knowledge  to  public.
 (270),

 “That  the  Demand  under  the

 re]  Hie
 Health  be  reduced  by

 [Failure  in  improving  the  service
 conditions  of  scavengers.  (271)]
 “That  the  Demand  under  the

 ae ied
 Health  be  reduced  by 100.”

 [Failure  in  totally  eradicating swollen  gullet  disease  in  some  areas
 of  Champaran  and  Muzaffarpur
 districts.  (272))
 “That  the  Demand  under  the

 Head  Public  Health  be  reduced  by
 Rs.  100.”

 [Failure  in  providing  drinking water  in  rural  areas.  (279)
 “That  the  Demand  under  the  Head

 Agriculture  be  reduced  by  Rs.  100.”
 {Need  for  more  irrigation

 facilities  in  high-yielding  sugarcane
 areas  of  Muzaffarpur,  Chhapra  and
 Champaran  under  the  Sugarcane
 Development  Scheme.  (274)

 “That  the  Demand  under  the
 Head  Agriculture  be  reduced  by
 Rs.  100.”

 [Failure  in  asking  the  millowners
 to  pay  the  arrears  due  to  the  sugar-
 cane  growers  under  the  Sugarcane
 Development  Scheme.  (275)]
 “That  the  Demand  under  the

 Head  Agriculture  be  reduced  by
 Rs.  100.”

 [Failure  to  solve  various  common
 problems  of  the  millowners  and
 farmers,  such  as  transport  arrange-
 ments  erc.(276)]
 “That  the  Demand  .  under  the

 Head  Agriculture  be  reduced  by
 Rs.  100.”

 [Failure  to  provide  grants  to  the
 Sarmers  for  नीर  purpose  of  install-
 ing  tubewells.  (277)}
 “That  the  Demand  under  the

 Head  Agriculture  be  reduced  by
 Rs.  100.”

 [Need  to  improve  the  service
 conditions  of  the  ordinary  emplo-
 yees  in  Delhi  and  Pusa  areas.
 (278))
 “That  the  Demand  under  the

 Head  Agriculture  be  reduced  by
 Rs.  100.”

 [Failure  io  open  an  agricultural
 universi:y  near  Delhi-Pusa.  (279))
 “That  the  Demand  under  the

 Head  Industries  be  reduced  by  Rs.
 100.”

 [Failure  10  set  up  model  carpen-
 try  units  at  block  and  Panchayat
 levels.  ((280))
 “That  the  Demand  under  Rs.

 Head  Industries  be  reduced  by  the
 100.”

 Failure  to  check  financial  and
 adminisirative  irregularities  in
 Khadi  Gramodyog  Board.  (281)

 “That  the  Demand  under  the
 Head  Industries  be  reduced  by  Rs.
 100.”

 Need  for  betier  pay-scales,  resi-
 dential  accommodation,  medical
 and  other  facilities  for  the  ‘émplo-
 yees  of  Khadi  Gramodyog  Board.
 (282)]
 “That  the  demand  under  the

 Head  Industries  be  reduced  by  Rs.
 100.”

 [Failure  to  provide  adequate
 loans  or  grants  to  the  Gram  Pan-
 chayais  for  development  of  cottage
 industries.  (283)]
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 “That  the  demand  under  the

 uae
 Industries  be  reduced  by  Rs.

 100.”
 {Failure  to  develop  cottage  in-

 dustries  according  to  the  survey
 conducted  in  regard  to  the  possibi-

 -lities  of  starting  cottage  industries
 at  Panchayat  level  (284)

 SHRI  RAMAVATAR  SHASTRI  :
 I  beg  to  move  :

 “That  the  demand  under  the
 head  Education  be  reduced  by  Rs.
 100.”

 [Failure  in  making  arrangements
 for  teaching  Urdu  in  schools  even
 when  Urdu  speaking  students
 study  there  (285))
 “That  the  demand  under  the

 head  Education  be  reduced  by  Rs.
 100.”

 [Failure  to  appoint  Urdu  teachers
 in  schools  even  when  Urdu  speaking
 Students  are  there  (286)
 “That  the  demand  under  the  head

 Education  be  reduced  by  Rs.  100.”
 [Need  to  allow  students  reading

 in  higher  classes  to  write  answers
 in  the  examination  in  their  mother-
 tongue.  (287))
 “That  the  demand  under  the

 head  Education  be  reduced  by  Rs.
 100.”

 [Failure  to  impart  education  in
 the  regional  languages  in  Adivasi
 areas  (288)
 “That  the  demand  under  the

 head  Education  be  reduced  by  Rs.
 100.”

 [Failure  in  implementing  the
 policy  of  imparting  education
 through  the  medium  of  mother-
 tongue  of  students  in  the  Higher
 Secondary  Schools  in  Bihar  (289)}

 SHRI  KAMLA  MISRA  MADHU-
 KAR  :  I  beg  to  move  :

 “That  the  demand  under  the
 head  Agriculture  be  reduced  by
 Rs.  100.”

 [Failure  in  providing  employ-
 ment  to  graduates  in  agriculture
 science  (290)]

 ‘13-3  LSD/68

 “That  the  demand  under  the  head
 Agriculture  be  reduced  by  Rs.  100.”

 [Failure  in  making  housing
 arrangements  for  village  level
 workers  (291)
 “That  the  demand  under  the

 head  Agriculture  be  reduced  by
 Rs.  100.”

 [Failure  in  providing  soil  testing
 facilities  to  farmers  in  each  village
 (292)

 “That  the  demand  under  the
 head  Agriculture  be  reduced  by
 Rs.  100.”

 [Failure  in  setting  up  an  Insti-
 tute  to  study  prospects  of  cultivat-
 ing  mangoes  and  lichi  in  Mehsi
 and  Datia  in  Champaran  district
 (293)]
 “That  the  demand  under  the

 head  Agriculture  be  reduced  by
 Rs.  100.”

 [Slow  progress  of  fishery  sche-
 mes  (294))
 “That  the  demand  under  the

 head  Agriculture  be  reduced  by
 Rs.  100.”

 [Failure in  manufacturing  mini-
 tractors  for  petty  farmers  (295))
 “That  the  demand  under  the

 head  Agriculture  be  reduced  by
 Rs.  100.”

 [Lack  of  publicity  and  training
 regarding  the  agricultural  know-
 how  imparted  to  farmers  (296)
 “That  the  demand  under  the

 head  Agriculture  be  reduced  by
 Rs.  100.”

 [Failure  in  maintaining  25  per
 cent  of  Government  grant  given
 to  farmers  for  boring  wells  (297)]
 “That  the  demand  under  the

 head  Agriculture  be  reduced  by
 Rs.  100.”

 [Failure  to  make  arrangements
 to  hold  Exhibitions  and  to  give
 publicity  and  training  regarding
 agriculture  in  the  fairs  held  in
 rural  areas  (298))
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 “That  the  demand  under  the

 head  Agriculture  be  reduced  by
 Rs.  100.”

 [Failure  to  provide  adequate
 Jacilities  to  farmers  for  soil  conser-
 vation  and  for  levelling  the  land
 (299)

 “That  the  demand  under  the
 head  Agriculture  be  reduced  by
 Rs.  100.”

 [Failure  to  implement  effectively
 and  expeditiously  horticultural
 development  schemes  at  _  village

 level  (300)]
 “That  the  demand  under  the

 head  Agriculture  be  reduced  by
 Rs.  100.”

 [Failure  to  include  Kesaria,
 Kalyanpur,  Mahsi  and  Pipra
 Blocks  of  Champaran  under  in-
 tensive  cultivation  schemes  (301))
 “That  the  demand  under  the

 head  Agriculture  be  reduced  by
 Rs.  100.”

 [Failure  in  distributing  waste
 land  to  the  agricultural  labourers
 and  poor  peasants  (302)}
 “That  the  demand  under  the

 head  Agriculture  be  reduced  by
 Rs.  100.”

 [Failure  in  preventing  the  big
 land  owners  from  occupying  the
 waste  land  in  Champaran  (303))
 “That  the  demand  under  the

 head  Agriculture  be  reduced  by
 Rs.  100.”

 [Failure  in  giving  rights  regard-
 ing  tilling  of  land  to  the  actual
 tillers  of  the  lands  of  big  Zamin-
 dars  on  bata  (304)]
 “That  the  demand  under  the

 head  Agriculture  be  reduced  by
 Rs.  100.”

 [Failure  to  review  the  agricul-
 tural  benefits  occurring  from  grants
 given  by  Government  to  Bharat
 Sewak  Samaj  (305)]
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 “That  the  demand  under  the
 head  Agriculture  be  reduced  by
 Rs.  100.”

 [Failure  in  increasing  the  use
 of  improved  agricultural  imple-
 ments  and  giving  .intentives  for
 research  and  improvement  therein
 (306)
 “That  the  demand  under  the

 head  Agriculture  be  reduced  by
 Rs.  100.”

 [Failure  in  getting  required  re-
 sults  from  the  agricultural  grants-
 in-aid  given  to  Panchayat  Raj
 committees  (307))

 SHRI  RAMAVATAR  SHASTRI  :
 19680  move  :

 “That  the  demand  under  the
 head  Education  be  reduced  by  Rs.
 100.”

 [Failure  in  paying  special  atten-
 tion  to  the  eduction  of  women
 (323)]
 “That  the  demand  under  the

 head  Education  be  reduced  by  Rs.
 100.”

 [Need  to  make  special  provi-
 sion  for  paying  scholarships  to  the
 girl  students.  (324)
 “That  the  demand  under  the

 head  Education  be  reduced  by  Rs.
 100.”

 [Failure  in  paying  scholarships
 to  the  intelligent  and  talented
 students  (325)
 “That  the  demand  under  the

 head  Education  be  reduced  by  Rs.
 100.”

 [Need  to  allocate  more  funds
 for  paying  scholarships  to  the
 students  of  scheduled  castes,
 scheduled  tribes  and  backward
 classes  (326)]
 “That  the  demand  under  the

 head  Education  be  reduced  by  Rs.
 100.”

 [Need  to  increase  the  number
 of  technical  colleges in  the  State

 (327)]
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 “That  the  demand  under  the
 head  Education  be  reduced  by  Rs.
 100.”

 [Failure  in  checking  nepotism,
 favouritism  and  casteism  rampant
 in  the  field  of  education.  (328)
 “That  the  demand  under  the

 head  Public  Health  be  reduced  by
 Rs.  100.”

 [Need  to  install  pumping  ma-
 chines  for  providing  drinking
 water  ih  villages  (329)]
 “That  the  demand  under  the

 head  Public  Health  be  reduced  by
 Rs.  100.”

 [Need  to  expand  the  system  of
 small-pox  vaccination  (330)]
 “That  the  demand  under  the

 head  Public  Health  be  reduced  by
 Rs.  100.”

 [Failure  in  making  adequate
 arrangements  for  cholera  inocula-
 tion  (331))
 “That  the  demand  under  the

 head  Public  Health  be  reduced  by
 Rs.  100.”

 [Need  to  increase  the  amount
 of  grant  being  paid  to  Patna
 Municipal  Corporation  for  im-
 provement  of  public  health  (332)]
 “That  the  demand  under  the  head

 Public  Health  be  reduced  by  Rs.
 100.”

 [Need  to  give  special  grant  for
 the  ‘development  of  Paina  City
 (333)
 “That  the  demand  under  the

 head  Public  Health  be  reduced
 by  Rs.  100.”

 [Failure  in  preventing  the  accu-
 mulation  of  dirty  water  in  Patna
 (334)]
 “That  the  demand  under  the

 head  Public  Health  be  reduced  by
 Rs.  100.”

 [Failure  in  making  Patna  City
 clean  and  beautiful.  (335))
 “That  the  demand  under  the

 head  Public  Health  be  reduced  by
 Rs.  100.”

 [Failure  in  removing  the  re-
 curring  water  crisis  in  Patna  City
 (336)]
 “That  the  demand  under  the

 head  Public  Health  be  reduced  by
 Rs.  100.”

 [Failure  in  checking  corruption
 in  Patna  Improvement  Trust  (337)
 “That  the  demand  under  the

 head  Public  Health  be  reduced  by
 Rs.  100.”

 [Failure  in  checking  the  misap-
 propriation  of  rupees  one  crore
 in  Patna  Improvement  Trust  and
 taking  action  against  the  officers
 responsible  for  it  {338)]
 “That  the  demand  under  the

 head  Public  Health  be  reduced  by
 Rs.  100.”

 [Failure  to  give  grant  for  the
 development  of  Patna  City  (339)]
 “That  the  demand  under  the

 head  Medical  be  reduced  by  Rs.
 100.”

 'Need  to  give  mor:  fund  to
 civil  hospitals  in  villages  (340)]
 “That  the  demand  under  the

 head  Medical  be  reduced  ०४  Rs.
 100.”

 [Need  to  provide  maternity
 homes  in  hospitals  in  villages
 (341)

 “That  the  demand  under  the
 head  Medical  be  reduced  by  Rs.
 100.”

 [Need  to  appoint  beth  male
 and  female  doctors  in  hospitals  in
 villages  (342))
 “That  the  demand  under  the

 head  Medical  be  reduced  by  Rs.
 100.”

 [Need  to  provide  special  faci-
 lities  for  the  treatment  of  women
 in  hospitals  (343)]
 “That  the  demand  under  the

 head  Medical  be  reduced  by  Rs.
 100.”

 [Need  to  pay  special  allowance
 to  lady  doctors  (344)
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 [Shri  Ramavatar  Shastri]
 “That  the  demand  under  the

 head  Medical  be  reduced  by  Rs.
 100.”

 [Need  to  increase  the  number
 of  Unani  and  Ayurvedic  dispens-
 aries  (345))
 “That  the  demand  under  the

 head  Medical  be  reduced  by  Rs.  100.”
 [Need  to  stabilise  and  make

 more  useful  the  Ayurvedic  and
 Unani  Drugs  Resarch  Unit  in
 Patna  City  (346))
 “That  the  demand  under  the

 head  Medical  be  reduced  by  Rs.
 100.”

 [Need  to  provide  more  beds
 in  all  hospitals  and  dispensaries
 in  the  State  (347)
 “That  the  demand  under  the

 head  Medical  be  reduced  by  Rs.
 100.”

 १

 [Need  to  pay  special  attention
 towards  the  development  of  Ma-
 ternity  and  child  welfare  cenires
 (348)]

 “That  the  demand  under  the
 head  Medical  be  reduced  by  Rs.
 100.”

 [Need  :o  increase  the  amount
 of  grant  being  given  10  hospitals
 (349)}
 “That  the  demand  under  the

 head  Medical  be  reduced  by  Rs.
 100.”

 [Need  .to  take  effective  steps
 for  the  eradication  of  leprosy
 (350)
 “That  the  demand  under  the

 head  Medical  be  reduced  by  Rs.
 100.”

 [Failure  in  uprooting  tubercu-
 losis  (351))
 “That  the  demand  under  the

 head  Medical  be  reduced  by  Rs.
 100.”

 [Need  10  increase  the  number
 of  T.B.  hospitals  for  treatment
 of  tuberculosis  (352)]

 “That  the  demand  under  the
 head  Medical  be  reduced  by  Rs.
 100.”

 [Failure  to  extend  assistance
 to  T.  B.  Patients  (353)]
 “That  the  demdnd  under  the

 head  Medical  be  reduced  by  Rs.
 100.”

 [Need  to  open  more  hospitals
 for  the  treatment  of  infectious
 diseases.  (354]
 “That  the  demand  under  the

 head  Medical  be  reduced  by  Rs.
 100.”

 [Need  to  pay  more  attention
 towards  the  treatment  of  venereal
 diseases  (355)]
 “That  the  demand  under  the

 head  Medical  be  reduced  by  Rs.
 100.”

 [Failure  to  make  each  payments
 to  Government  employees  for
 medicines  (356))
 “That  the  demand  under  the

 head  Medical  be  reduced  by  Rs.
 100.”

 [Need  to  give  preference  to
 backward  areas  of  the  State  re-
 garding  extending  of  medical
 facilities  (357)]
 “That  the  demand  under  the

 head  Medical  be  reduced  by  Rs.
 100.”

 [Need  to  increase  the  quantum
 of  food  supplied  to  Itki  Sana-
 torium  paients  (358)]
 “That  the  demand  under  the

 head  Medical  be  reduced  by  Rs.
 100.”

 [Need  to  pay  special  allowance
 to  the  staff  of  Itki  Sanatorium

 for  serving  र.  B.  Patient.  (359)
 “That  the  demand  under  the

 head  Medical  be  reduced  by  Rs.
 100.”

 [Need  to  improve  the  adminis-
 tration  of  Itki  Sanatorium  (360)}
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 “That  the  demand  under  the
 head  Medical  be  reduced  by  Rs.
 100.”

 [Need  to  extend  eye-treament
 facilities  to  villages  (361))
 “That  the  demand  under  the

 head  Medical  be  reduced  by  Rs.
 100.”

 [Failure  in  giving  special  grants
 to  State  Universities  for  spreading
 medical  education  (362)}
 “That  the  demand  under  the

 head  Medical  be  reduced  by  Rs.
 100.”

 [Need  to  give  special  assis-
 tance  to  emplopees  of  Paina  Me-
 dical  College  Hospital  and  Mental
 Hospital  who  were  injured  as
 a  result  of  police  lathicharge  on
 the  12th  and  21st  July  1968  (363)]
 SHRI  OM  PRAKASH  TYAGI

 (Moradabad)  :  1  beg  to  move  :
 “That  the  demand  under  the

 head  General  Administration  be
 reduced  by  Rs.  100.”

 [Failure  in  protecting  the  reli-
 gion  and  culiure  of  Adivasis
 (364)]
 “That  the  demand  under  the

 head  General  Administration  be
 reduced  by  Rs.  100.”

 {Failure  to  accede  to  the  de-
 mands  of  non-Gazetted  emplo-
 yees  (365)]
 “That  the  demand  under  the

 head  General  Administration  be
 reduced  by  Rs.  100.”

 [Failure  to  ban  forced  conver-
 sion  of  Adivasis  (366))
 “That  the  demand  under  ‘the

 head  Education  be  reduced  by  Rs.
 100.”

 [Neglect  of  girls’  education  (367))
 “That  the  demand  under  the

 head  Education  be  reduced  by  Rs.
 100.”

 [Absence  of  moral  education
 in  our  educational  system  (368))

 “That  the  demand  under  the
 head  Education  be  reduced  by  Rs.
 100.”

 [Absence  of  cultural  education
 in  our  educational  system  (369)}

 SHRI  RAMAVATAR  SHASTRI  :
 1  beg  to  move  :

 “That  the  demand  under  the
 head  Public  Health  be  reduced  by
 Rs.  100.”

 [Failure  to  give  more  grants
 for  the  development  df  Rajgir
 (370)}
 “That  the  demand  under  the

 head  Public  Health  be  reduced  by
 Rs.  100.”

 [Failure  to  make  satisfactory
 arrangements  in  regard  to  the
 public  health  and  cleanliness  (37D)
 “That  the  demand  under  the

 head  Public  Health  be  reduced  by
 Rs.  100.”

 [Need  to  start  tube-wells  in-
 stalled  for  drinking  water  in  Phul-
 bari  Sharif  and  Maner  in  Paina
 district  (372)]
 “That  the  demand  under  the

 head  Public  Health  be  reduced  by
 Rs.  100.”

 [Need  to  sink  tube-wells  for
 drinking  water  in  Masoudi,  Daud-
 pur  in  Patna  district  (373)]
 “That  the  demand  under  the

 head  Public  Health  be  reduced  by
 Rs.  100.”

 [Failure  to  give  better  pay
 scales  and  other  facilities  to  the
 Sanitation  staff  of  Patna  Muni-
 cipal  Corporation  (374)
 “That  the  demand  under  the

 head  Public  Health  be  reduced
 by  Rs.  100.”

 [Failure  to  check  mosquito  me-
 nace  in  Patna  city  (375)]
 “That  the  demand  under  the

 head  Agriculture  be  reduced  by
 Rs.  100.”

 [Need  to  impart  education  re-
 garding  plant-preservation  to  far-
 mers  (376)]
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 [Shri  Ramavatar  Shastri]
 “That  the  demand  under  the

 head  Agriculture  be  reduced  by
 Rs.  100.”

 [Failure  in  fixing  reasonable
 price  of  silk  (377)
 “That  the  demand  under  the

 head  Agriculture  be  reduced  by
 Rs.  100.”

 [Failure  to  increase  the  price
 of  sugarcane  (उर
 “That  the  demand  under  the

 head  Agriculture  be  reduced  by
 Rs.  100.”

 [Need  to  grant  special  assis-
 tance  to  farmers  to  make  _  inten-
 sive  farming  succssfull  (379)
 “That  the  demand  under  the

 bead  Agriculture  be  reduced  by
 Rs.  100.”

 [Need  to  give  special  emphasis
 on  making  manure  in  villages  (380)]
 “That  the  demand  under  the

 head  Agriculture  be  reduced  by
 -Rs.  100.”

 [Need  to  extend  the  schemes
 of  providing  pumping  sets  on
 credit  (381)]
 “That  the  demand  under  the

 head  Agriculture  be  reduced  by
 Rs.  100.”

 [Failure  to  make
 farms  useful  (382)
 “That  the  demand  under  the

 head  Agriculture  be  reduced  by
 Rs.  100.”

 agricultural

 (Failure  to  check  misuse  of
 money  in  the  name  of  agricultural
 farms  (383)}
 “That  the  demand  under  the

 head  Agriculture  be  reduced  by
 Rs.  100.”

 [Uselessness  of  seed  farms  (384)]
 “That  the  demand  under  the

 head  Agriculture  be  reduced  by
 Rs.  100.”

 '  Misuse  of  money  in  the  name
 of  seed  farms  (385)

 “That  the  demand  under  the
 ie  oo

 be  reduced  by 100.”
 [Need  to  increase  the  number

 of  Agricultural  Colleges  (386)}
 “That  the  demand  under  the

 i  eae
 Be  reduced  by

 [Need  to  expand  fishery  deve-
 lopment  scheme  (387))
 “That  the  demand  under  the

 head  Agriculture  be  reduced  by Rs.  100.”

 {Need  to  increase  the  number
 of  Agricultural  Universities  to  train
 agricultural  experts  (388)]
 “That  the  demand  under  the head  Agriculture  be  reduced  by Rs.  100.”

 [Failure  to  ensure  stable  and
 remunerative  prices  for  the  far- mers  and  to  supply  goods  to  the
 Consumers  at  reasonable  prices
 (389)}
 “That  the  demand  under  the

 head  Agriculture  be  reduced  by  Rs.
 100.”

 [Failure  to  take  action  againsi the  corrupt  Officers  of  the  agri- cultute  Department  (390)]
 “That  the  demand  under  the

 head  Agriculture  be  reduced  by Rs.  100.”

 [Failure  to  oheck  the  upward trend  of  the  prices  of  the  ferti- lisers  (39D)
 “That  the  demand  under  the

 head  Agriculture  be  reduced  by Rs.  100.”

 [Need  to  reduce  price  of  ferti- lisers  (392)
 “That  the  demand  under  the

 head  Agriculture  be  reduced  by Rs.  100.”
 [Failure  to  achieve  self-suffi-

 ciency  in  the  matter  of  fertili- sers  (393)]
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 “That  the  demand  under  the
 head  Agriculture  be  reduced  by  Rs.
 100.”

 [Need  10  spend  more  funds
 on  the  development  of  agricul-
 ture  (394)
 “That  the  demand  under  the

 head  Agriculture  be  reduced  99
 Rs.  100.”

 [Unsatisfactory  progress  of  agri-
 cultural  research  (395)}
 “That  the  demand  under  the

 head  Agriculture  be  reduced  by
 Rs.  100.”

 [Need  to  set  up  a  net-work  of
 small  scale  industries  (396)
 “That  the  demand  under  the

 head  Agriculture  be  reduced  by
 Rs.  100.”

 [Need  to  bore
 villages  (397)
 “That  the  demand  under  the

 head  Agriculture  be  reduced  by
 Rs.  100.”

 [Need  to  remove  the  flaws  in
 publicity  work  in  the  field  of
 agriculture  (398))
 “That  the  demand  under  the

 head  Agriculture  be  reduced  by
 Rs.  100.”

 [Need  to  increase  agriculture
 produce  through  improved  seeds,
 fertilisers,  insecticides  and  tech-
 nical  advice  (399)
 “That  the  demand  under  the

 head  Animal  Husbandry  be  re-
 duced  by  Rs.  100.”

 (Unsatisfactory  arrangements
 for  the  treatment  of  cattle  (400))
 “That  the  demand  under  the  head

 Animal  Husbandry  be  reduced  by
 Rs.  100.”

 [Need  to  increase  the  nwnber
 of  veterinary  hospitals  in  villages
 for  the  treatment  of  cattle  (401);
 “That  the  demand  under  the

 head  Animal  Husbandry  be  reduced
 by  Rs.  100.”

 [Failure  in  eradicating  animal
 diseases  (402)}

 tube-wells  in

 “That  the  demand  under  the
 head  Anima)  Husbandry  be  re-
 duced  by  Rs.  100.”

 [Need  to  expand  poultry  far-
 ming  schemes  in  villages  (403),
 “That  the  demand  under  the

 head  Animal  Husbandry  be  reduced
 by  Rs.  100.”

 [Need  to  check  wastage  of
 money  in  the  name  of  grant  of
 Gosalas  (404) |
 “That  the  demand  under  the

 head  Animal  Husbandry  be  reduced
 by  Rs.  100.”

 [Need  to  make  available  suffi-
 cient  number  of  good  quality
 bulls  (405)

 “That  the  demand  under  the
 head  Animal  Husbandry  be  reduced
 by  Rs.  100.”

 [Need  for  improvement  in  the
 working  of  Patna  Milk  Supply
 Scheme  (406))
 “That  the  demand  under  the

 head  Animal  Husbandry  be  reduced
 by  Rs.  100.”

 [Failure  in  supplying  free  milk
 10  the  citizens  of  Patna  (407))
 “That  the  demand  under  the

 head  Animal  Husbandry  be  reduced
 by  Rs.  100.”

 [Need  to  reduce
 milk  being  supplied  by
 Milk  Supply  Scheme  (408)|

 the  price  of
 Patna

 “That  the  demand  under  the
 head  Animal  Husbandry  be  reduced
 by  Rs.  100.”

 [Failure  in  meeying  the  milk
 requirements  of  the  citizens  of
 Patna  (409)
 “That  the  demand  under  the

 head  Animal  Husbandry  be  reduced
 by  Rs.  100.”

 [Need  to  extend  the  Milk  Sup-
 ply  Scheme  to  all  districts  and
 cities  (410)}
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 (Shri  Ramavatar  Shastri]
 “That  the  demand  under  the

 head  Animal  Husbandry  be  16
 duced  by  Rs.  100.”

 [Need  to  make  arrangements
 for  supply  of  fodder  at  cheap
 rates  (411)
 “That  the  demand  under  the

 head  Animal  Husbandry  be  reduced
 by  Rs.  100.”

 {Need  to  supply  fodder  in  ade-
 quate  quantity  to  the  flood-affect-
 ed  areas  (412)
 “That  the  demand  under  the  head

 Animal
 Husbandry  be  reduced  by 100.”

 [Need  to  give  special  assis-
 tance  to  farmers  for  increasing
 the  production  of  fodder  (413)]
 “That  the  demand  under  the

 fea  ica
 teduced  by $.  ad

 [Failure  in  checking  the  mis-
 management  in  Bihar  State  Co-
 operative  Union  Limited  (414))
 “That  the  demand  under  the

 ant
 be  reduced  by $.  ्

 [Failure  in  paying  grant  to
 the  Patliputtra  Co-operative  Hou-
 sing  Society  Limited  (415))
 “That  the  demand  under  the

 head  Co-operation  be  reduced  by Rs.  100.”
 [Failure  in  infusing  the  spirit

 of  co-operation  in  villages  (416)1
 “That  the  demand  under  the

 —
 Co-operation  be  reduced  by

 s.  100.”
 [Failure  in.  checking  the  mis-

 management  in  oil  expeller  co-
 operative  societies  (417)
 “That  the  demand  under  the

 head  Co-operation  be  reduced  by
 Rs.  100.”

 [Need  to  start  multi-purpose
 co-operative  societies  in  «villages
 (418))

 “That  the  demand  under  the
 head  Co-operation  be  reduced  by
 Rs.  100.”

 [Failure  to  increase the  num-
 ber  of  labour  co-operative  socie-
 ties  (419)]  ड

 “That  the  demand  under  the
 head  Co-operation  be  reduced  by
 Rs.  100.”

 [Failure  to  put  an  end  to
 bogus  co-operative  societies  (420)]
 “That  the  demand  under  the

 head  Co-operation  be  reduced  by
 Rs.  100.”

 {Need  to  allow  fishing  only
 to  fishery  co-operative  societies
 (421)
 “That  the  demand  under  .the

 head  Co-operation  be  reduced  by
 Rs.  100.”

 [Failure  in  checking  corruption
 rampant  in  Co-operative  Depart-
 ment  (422))
 “That  the  demand  under  the

 head  Co-operation  be  reduced  by
 Rs.  100.”

 [Failure  in  getting  loans  for”
 poor  farmers  from  co-operative
 Banks  (423))
 “That  the  demand  under  the

 head  Co-operation  be  reduced  by
 Rs.  100.”

 [Failure  to  check  the  irregula-
 rities  inthe  working  of  co-ope-
 rative  societies  (424)
 “That  the  demand  under  the

 head  Co-operation  be  reduced” by
 Rs.  100.”

 [Need  to  expand  cane  growers’
 co-operative  societies  (425))

 “That  the  demand  under  the
 head  Co-operation  be  reduced
 by  Rs.  100.”

 [Need  to  start  co-operative  socie-
 ties  in  the  backward  areas  of
 the  State  (426))
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 “That  the  demand  under  the
 head  Co-operation  be  reduced  by
 Rs.  100.”

 [Failure  to  end  the  corruption
 in  the  Weavers’  Co-operative
 Society  at  Patna  (427)
 “That  the  demand  under  the

 head  Co-operation  be  reduced  by
 Rs.  100.”

 [Need  to  lay  a  _  net-work  of
 multi-purpose  co-operative  socie-
 ties  in  villages  (428)
 “That  the  demand  under  the

 head  Co-operation  be  reduced  by
 Rs.  100.”

 [Need  to  open  more  branches
 of  Central  Land  Mortgage  Bank
 29

 j
 SHRI  CHANDRA  SEKHAR

 SINGH  (Jehanabad)  :  I  beg  to
 move  =

 “That  the  demand  under  the
 head  Co-operation  be  reduced  by
 Rs.  100.”

 [Failure  to  cane  growers,  co-
 operative  society  Warsliganj  in

 ‘production  and  in  extending
 timely  co-operation  to  cane  gro-
 wers  (430))
 “That  the  demand  under  the  head

 Co-operation  be  reduced  by  Rs
 100.”

 [Inability  of  cane  growers  co-
 operative  society  in  producing
 Sugarcane  due  to  non-cooperation
 of  Godam  Sugcr  Mill  (431)]
 “That  the  demand  under  the

 head  Co-operation  be  reduced  by
 Rs.  100.”

 ‘Failure  of  cane  growers  co-
 operative  society  Warsliganj  in
 supplying  fer:ilizers  to  cane  gro-
 wers  (432)]

 SHRI  K.  M.  MADHUKAR  :  I  beg
 to  move.:

 “That  the  demand  under  the
 head  Co-operation  be  reduced  by
 Rs.  100.”
 14—3  LSD/68

 [Failure  to  ensure  timely  elc-
 tion  of  the  Chakia  Sugarcane
 Union,  Champaran  by  the  Sugar-
 cane  producer’s  co-operative
 Society  (433)]
 “That  the  demand  under  the

 sags  epeeperation
 be  reduced  by sg  100.”

 [Failure  to  ensure  good  rela-
 tions  between  sugarcane  growers
 and  the  sugar-mills  owners  (434)]
 “That  the  demand  under  the

 sige
 Co-operation  be  reduced  by s.  100.”

 {Failure  to  ensure  payment  to
 the  people  by  the  Sugarcane
 growers’  co-operative  societies
 (435))
 “That  the  demand  under  the

 head  Co-operation  be  reduced  by Rs.  100.”
 [Failure  to  check  malparacti- ces  indulged  in  by  high  officers

 of  the  handloom  industry  (436))
 “That  the  demand  under  the

 head  Co-operation  be  reduced  by Rs.  100.”
 [Failure  to  bring  about  full

 development  of  marketing  उ०
 cieties  in  Champaran  and  Muza-
 arpur  (437)]
 “That  the  demand  under  the

 ,  head  Co-operation  be  reduced  by
 Rs.  100.”

 {Failure  to  give  adequate  aid
 to  the  cotton  handloom  industry
 (438) |
 “That  the  demand  under  the

 head’  Co-operation  be  reduced  by
 ELRs.  100.”

 [Failure  to  manufacture  good
 samples  of  the  handloom  pro-
 ducts  and  give  ihem  publicity
 (439)
 “That  the  demand  under  the

 head  Co-operation  be  reduced
 by  Rs.  100.”

 [Failure  to  provide  more  funds
 as  rewards  to  the  weavers  co-
 operative  societies  (440))
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 [Shri  K.  M.  Madhukar]
 “That  the  demand  under  the

 head  Co-operation  be  reduced  by
 Rs.  100.”

 [Failure  to  make  the  multi-
 Purpose  co-operative  societies  bene-
 ficial  to  the  common  people  (441)
 “That  the  demand  under  the

 head  Co-operation  be  reduced  by
 Rs.  100.”

 [Failure  to  provide  loans  in
 time  to  the  multipurpose  ००
 operative  societies  442]
 “That  the  demand  under  the

 head
 canneation

 be  reduced  by
 Rs.  100.

 [Failure  to  check  the  practice
 to  earn  money  by  making  multi-
 purpose  co-operative  societies  (443)
 “That  the  demand  under  the

 head  Co-operation  be  reduced  by
 Rs.  100.”

 [Failure  to  check  the  personal
 benefits  being  derived  by  the  rich
 and  influential  people  of  the  vil-
 lages  through.  multi-purpose  co-
 operative  societies  (444)}
 “That  the  demand  under  the

 head  Co- -operation  be  reduced  by
 Rs.  100.

 [Failure  to  recover  the  loan
 of  the  multi-purpose  co-operative
 Societies  due  from  7  influential
 people  (445))
 “That  the  demand  under  the

 head  Co-operation  be  reduced  by
 Rs.  100.”

 {Failure  to  ensure  good  re-
 lations  between  the  co-operative
 Societies  and  the  land  mort-
 gage  banks  (446)]
 “That  the  demand  under  the

 head  Co-operation  be  reduced  by
 Rs.  100.”

 {Failure  10  form  agricultural
 labourers  cooperative  societies  in
 every  Panchayat  (447))
 “That  the  demand  under  the

 head
 oe

 be  reduced  by
 Rs.  100,

 [Failure  to  provide  small  jobs
 to  the  agricultural  labourers  thro-
 ugh  agricuhural  labourer  co-ope-
 rative  societies,  (4483)
 “That  the  demand  under  the

 head  Co-operation  be  reduced  by
 Rs.  100.”

 [Failure  to  give  grants  to  the
 agricultural  labourers  through
 agricultural  labourer  cooperative
 Societies  for  their  liveli-hood  (449))
 “That  the  demand  under  the

 head  Co-operation  be  reduced  by
 Rs.  100.”

 [Failure  to  check  corruption
 rampant  in  Handloom  Co-ope-
 rative  Societies  (461))
 “That  the  demand  under  the

 head  Co-operation  be  reduced  bv
 Rs.  100.”

 [Failure  of  Co-operative  Banks
 in’  advancing  timely  loans  to
 Co-operaiive  Societies  (462))
 “That  the  demand  under  the

 head  Co-operation  be  reduced  by
 Rs.  100.”

 [Failure  to  make  adequate  /pro-
 gress  in  development  through
 handloom  Cooperatives  (463))

 .“That  the  demand  under  the
 head  Co-operation  be  reduced  by
 Rs.  100.”

 [Failure  to  increase  jute  pro-
 duction  in’  Champaran  district
 through  Co-operation  (464))
 “That  the  demand  under  the

 head  Co-operation  be  reduced  by
 Rs.  100.”

 [Failure  to  organise  properly
 the  Co-operative  Societies  of  com-
 mon  people  engaged  in  oil  pro-
 duction  (465))
 “That  the  demand  under  the

 head  Co-operation  be  reduced  by
 Rs.  100.”

 [Failure  to  impart  education
 शे  the  field  of  co-operation
 through  exhibitions  and  fairs
 (466) |
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 SHRI  RAMAVATAR  SHASTRI :
 beg  to  move :

 “That  the  demand  under  the
 head  Industries  be  reduced  by  Rs.
 100.”

 [Failure  to  keep  running  Rohini
 Sugar  Mill  in  Warisaliganj,  districr
 Gaya  (471)
 “That  the  demand  under  the

 head  Industries  be  reduced  by  Rs.
 100.”

 [Need  to  ensure  the  functioning
 of  Sugar  mills  which  have  been
 closed  down  (472)
 “That  the  demand  under  the

 head  Industries  be  reduced  by  Rs.
 100.”

 [Failure  10  keep  Hindustan  Vech-
 icles  Company  Ltd.  Phulwari
 Sharif  (Patna)  running  (473))
 “That  the  demand  under  the

 head  Industries  be  reduced  by  Rs.
 100.”

 [Need  to  re-start  the
 Cotton  Mills  (474)]
 “That  the  demand  under  the

 head  Industries  be  reduced  by  Rs.
 100.”

 [Need  1०  develop  industries  in
 Patna  and  adjacent  areas  (475))
 “That  the  demand  under  the

 head  Industries  be  reduced  by  Rs.
 100.”

 [Need  to  extend  the  Bihar  Cotton
 Mills  Ltd.  (476))
 “That  the  demand  under  the

 baad
 Industries  be  reduced  by  Rs.

 [Need  to  set  up  industries  between
 Patna  and  Buxar  (477)}
 “That  the  demand  under  the

 baal
 Industries  be  reduced  by  Rs.

 Gaya

 [Need  for  efficient  management
 of  Souh  Bihar  Sugar  Mill,  Bihata
 (Patna)  (478))
 “That  the  demand  under  the

 bend
 Industries  be  reduced  by  Rs.

 100.”

 [Need  to  pay  special  attention  to
 the  development  of  cottage  indust-
 ries  (479)]
 “That  the  demand  under  the

 fone:
 Industries  be  reduced  by  Rs.

 [Need  to  expand  Bhagalpur  and
 Nathnagar  Silk  industry  (480)]
 “That  the  demand  under  the

 Lead
 Industries  be  reduced  by  Rs.

 1  Pad
 [Need  for  the  extension  of  indus-

 trial  training  (481)
 “That  the  demand  under  the

 head  Industries  be  reduced  by  Rs.
 100.”

 [Need  to  emphasize  the  develop-
 ment  to  Tasar  Industry  (482)]
 “That  the  demand  under  the

 head  Industries  be  reduced  by  Rs.
 100.”

 [Need  to  lay  emphasis  on  the
 development  of  village  industries
 (483))
 “That  the  demand  under  the

 head  Industries  be  reduced  by  Rs.
 100.”

 [Failure  to  check  corruption  in
 State  Khadi  and  Village  Industries
 Board  (484)]
 “That  the  demand  under  the

 head  Industries  be  reduced  by  Rs.
 100.”

 [Need  for  improvement  in  the
 working  of  Khadi  and  Village
 Industries  Board  (485)}
 “That  the  demand  under  the

 head  Industries  be  reduced  by  Rs.
 100.”

 [Failure  to  stop  misuse  of  money
 in  Khadi  and  Village  Industries
 Board  (486)|
 “That  the  demand  under  the
 head  industries  be  reduced  by
 Rs.  100.”

 [Need  to  check  casteism  in
 Khadi  and  Village  Industries  Board
 (487)}
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 (Shri  Ramavater  Shastri]
 “That  the  demand  under  the

 head  Industries  be  reduced  by  Rs.
 100.”

 [Failure  in  bringing  Bihar  on  the
 industrial  map  of  India  (488)
 “That  the  demand  under  the

 head  Industries  be  reduced  by  Rs.
 100.”

 [Failure  to  develop  Industries  in
 North  Bihar  (489)j
 “That  the  demand  under  the

 head  Industries  be  reduced  by  Rs.
 100,”

 [Need  to  develop  the  Industries
 in  Public  Sector  (490))
 “That  the  demand  under  the

 head  Industries  be  reduced  by  Rs.
 100.”

 [Failure  1o  develop  the  cottage,
 small-scale  and  medium  scale  in-
 dustries  (4912)
 “That  the  demand  under  the

 head  Industries  be  reduced  by  Rs.
 100.”

 (Failure  to  solve  the  problem  of
 unemployment  (492)]
 “That  the  demand  under  the

 head  Industries  be  reduced  by  Rs.
 100.”

 [Failure  to  utilise  fully  the  raw-
 material,  minerals  and  manpower
 available  in  the  State  (493)

 तीनों  सरकारों  ने  मिल  जुल  कर  उस
 बजट  को  ऐसा  बनाया  था  जिस  भें  ज्यादा
 से  ज्यादा  घाटा  हो  और  उस  घाटे  की
 पूति  वह  अपने  रिसोर्सेज  से  न  कर  के
 भारत  सरकार  पर  उस  का  बोझ  डालें;
 क्योंकि  वह  समझते  थे  कि  भारत  सरकार
 उन  लोगों  की  सरकार  नहीं  है।  वह  चाहते
 थे  कि  अपना  सारा  डीटीसी  वह  भारत
 सरकार  से  पूरा  करें।  अतः  मैं  उस  बजट
 को  उन  तीनों  सरकारों  का  मिला  जुला
 बजट  मानता  हूं।

 17  Hrs.

 इस  बजट  में  बाटे  को  कम  कर  के
 शिक्षकों  को  कुछ  रियायतें  देने  का  प्रोविजन
 किया  गया  इस  लिये  मैं  इस  का  स्वागत
 करता  हूं  और  इस  को  रियलिस्टिक बजट
 मानता  हूं  V

 राष्ट्रपति  शासन  की  घोषणा के  बाद
 जब  उसका  प्रस्ताव  इस  सदन  में  उपस्थित
 किया  गया  था  तो  उस  समय  भी  बहुत
 से  माननीय  सदस्यों  ने  अपने  विचार

 यहां  पर  प्रकट  किये  थे  और  उन  विचारों
 का  समर्थन  करते  हुए;  उसके  बाद  बिहार
 में  जो  कुछ  हुआ  है,  उसकी  चर्चा  ही  मैं
 यहां  करूंगा  राष्ट्रपति  शासन  की  घोषणा  के
 बाद  30  जून  को  महामहिम  राज्यपाल

 जी  ने  जो  रेडियो  पर  भाषण  किया  था

 उस  में  उन्होंने कहा  था:
 परिस्थिति  में  उपस्थित  किया  गया  है  Pe Angad  Papa  or

 पौर  इस  उजट  के  बारे  नि  नन  अ
 The  rule  of  law  ‘shall

 अप  prevail”
 विचार  व्यक्त  किये  हैं।  मैं  इस  बजट

 को  बहत  ही  वाजिब  और  ऐसा  बजट  अज हत  ्  रहां
 मानता  हूं  जिस  को  रियलिस्टिक  कहा  डेढ़  महीना  हो  गया  है  लेकिन  बिहार  में
 जा  सकता  है।  कोई  रूल  आफ  ला  नहीं  है।  आम  जनता

 राज्य  सरकार  के  समक्ष  जो  बजट  की  जान,  माल  कहां  खतरे  में  है।  तीस
 वेश  हुआ  था  पिछली  बार  वह  पिछले  तारीख  की  ही  घटना  मैं  आपको  बतलाना
 डेढ़  वर्षों  में  वहां  पर  जो  तीन  सरकारें  चाहता  हूं।  तीस  तारीख  को  जब  उन्होंने
 बनी  थीं  उन  सब  का  मिला  जुला  था;  खुद  घोषणा  की  थी,  उसी  दिन  आपने
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 को  तैयार  नहीं  था।  अंग्रेज़ों  के  राज्य  में
 भी  कभी  ऐसा  नहीं  होता  था।  वहां  पर
 एक  सर्वदलीय  सम्मेलन  हुआ  था  जिस  में
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 पौर  43 पार्टी के  लोगों  ने  मिल कर
 थी।  लेकिन  उसका  नोटिस  तक  छापने
 के  लिए  कोई  प्रेस  वाला  तैयार  नहीं  था।
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 श
 अैकजैअअथ

 4,  े  जै  नहीं
 मिला

 |

 न्

 थै

 बाट
 में

 भज

 अपनी  शक्ति  से  रोक  कर,  वोट  देने  से
 वंचित  न  कर  सके।  इस  किस्म  की  घटनायें

 जरूरी  नहीं  है।  अगर  एक  दिन  में  पूरा
 इलैक्शन  कराना  सम्भव  नहीं  है,  तो
 वह  इलैक्शन  एक  सप्ताह  में  कराया  जाये,
 दो  सप्ताह  में  कराया  जाये,  लेकिन

 इलैक्शन  वाजिबी  तौर  पर  होना  चाहिए
 और  सब  बोट  को  वोट  देने  का  अवसर
 मिलना  चाहिए  किसी  भी  पार्टी  की
 सरकार बन  जाये.  हमें कोई  एतराज

 नहीं  है।

 Mr.  SPEAKER:  We  must  have
 begun  this  at  about  3.30.  Why  not
 we  sit  half  an  hour  extra  and  finish
 it  by  6.30  because  only  three  hours
 have  been  allotted  for  this?  I  will
 appeal  to  Members  to  speak  for  5  or
 10  minutes  each  so  that  a  larger  num-
 ber  of  them  can  get  a  chance.

 SHRI  YOGENDRA  SHARMA
 (Begusarai):  From  the  Opposition
 side  some  of  them  are  not  speaking.

 Mr.  SPEAKER :  I  am  calling  you
 now.  The  other  parties  also
 get  a  chance.

 SHRI  MUDRIKA  SINHA  (Auran-
 gabad):  We  should  be  given  more
 time  because  they  are  only  8  or  9
 while  we  are  34.

 Mr.  SPEAKER  :  That  is  true  but
 the  Bihar  Budget  is  being  discussed
 by  the  whole  of  India  and  not  by
 Bihar  alone.  Let  us  not  lose  time.

 SHRI  YOGENDRA  SHARMA :
 Our  DMK  friends  have  kindly  given
 their  time  to  me.

 अध्यक्ष  महोदय,  वित्त  मंत्री  ने  बिहार
 का  जो  बजट  सदन  में  पेश  किया  है,  उस

 को  पढ़ने  के  बाद  मैं  यह  सोच  रहा  था
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 श्री  योगेन्द्र  शर्मा)
 अनुसार  जब  पूरे  हिन्दुस्तान की  प्री-
 रीवेल्युएशन  फ़ी-व्यक्ति  आय  298  रुपये 3
 है,  तो  बिहार की  199.50  रुपये  है,  जो

 मजबूर  हैं।

 इतनी  ही  नहीं,  हम  इस  बजट  को
 किसान-द्रोही  बजट  भी  कहने  के  लिए
 मजबूर  हैं।  आप  को  मालूम  है  कि  पिछले
 साल  बिहार  एक  अभूतपूर्व  अकाल  में
 से  गुजरा  है।  मैं  उस  का  विवरण  नहीं
 देना  चाहता  हूं,  लेकिन  में  यह  बताना
 चाहता  हुँ  कि  उस  अकाल  में  बिहार  के
 किसानो ंको  फसल  की  जो  क्षति  हुई
 है,  वह  चार  अरब  रुपये  के  करीब  है।
 ऐसे  किसानों  के  साथ  आज  क्या  सलूक
 किया जा  रहा  है?  इस  में  कोई शक
 नहीं  है  कि  1968  की  फ़सल  अच्छी  हुई
 है,  लेकिन  इस  साल  भी  मक्के  से  लहराती
 हुई  लाखों  एकड  भूमि  बह  गई  है।  चार
 अरब  रुपये  की  क्षति  पिछले  साल  हुई
 और  लाखों  एकड़  मक्के  की  भूमि  के  बह
 जाने  की  मार  इस  साल  चल  रही  है।
 ऐसे  किसानों  के  बारे  में  कहा  जा  रहा  है
 कि  उन  की  हालत  अच्छी  है  और  उन
 की  खुशहाली  के  नाम  पर  पिछले  बकाया
 कर्ज  की  में  4,68  लाख  रुपये  की
 बढ़ौतरी कर  दी  गई  है।.  हम  यह  नहीं
 कहते  हैं  कि  बकाया  न  वसूल  करो।
 बकाया  वसूल  करो।  लेकिन  बकाया  वसूल

 इतना  हा  नहीं,  बिहार  में  दो  संवाद
 सरकारों  आई  और  उन  दोनों  ने  ही  यह  नीति
 निर्धारित  की  थी  कि  अलाभकर  जोतों  से  लगान
 उठा  लिया  जायगा।  समाज  के  सब  से

 दुबई,  सब  से  शोषित  और  पीड़ित  तबके  को
 सहूलियत देने  और  सामाजिक  विषमता  को

 कम  करने  के  लिए  यह  नीति  निर्धारित  की  गई
 थी।  लेकिन  आज  हम  देखते  हैं  इस  बजट  में
 कि  उन  से  वह  6.66  लाख  रुपया  अधिक  वसूल
 किया  जायगा।  हम  पूछना  चाहते  हैं  वित्त
 मंत्री  से,  मुझे  अफसोस  है,  वह  है  नहीं,  क्या
 यह  उन  के  समाजवाद  का  नमूना  है,  क्या  यह
 उनकी  उस  नीति  का  नमूना  है  कि  हम  सामाजिक
 विषमता  को  कम  करना  चाहते  हैं?
 तब,  जब  कि  दो  दो  संविद  सरकारों  ने  इस
 नीति  को  निर्धारित  किया  और  ऐसी  हालत
 में  जब  कि  राष्ट्रपति  शासन  है,  तो  उन  को  और
 नई  नीति  नहीं  निर्धारित  करनी  चाहिए,  क्यों
 गरीबों  पर  मार  करने  के  लिए,  तमाम  नीतियों
 को,  तमाम  धर्मों  को  भूल  जातें  हैं  वित्त  मंत्री,  यह
 हमारी  समझ  में  नहीं  आता  ।  वित्त  मंत्री  यहां

 आ  बेगाना  शर्मा:  पहाड़िया  जी  की  दिल
 तो  हमारे  साथ  होगा  लेकिन  मोरार  जो  के
 सामने  उनकी  ज़बान  खुलेगी  नहीं
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 अध्यक्ष  महोदय:  नहीं,  नहीं, '  खुलेगी ।
 र्स  तो  नहीं  खुलेगा,  जबान  खुलेगी  |

 श  योगेन्द्र  शर्मा:  इतना  नहीं,  सिचाई  की
 बात  है।  सिंचाई  की  आवश्यकता, सिंचाई
 का  महत्व,  तमाम  सदस्यों  ने  रखा।  लेकिन
 इस  बजट  में  क्या  कहा  गया  है?  इस  बजट
 में  सिचाई  की  मद  में  सवा  करोड़  रुपये  की
 कटौती कर  दी  गई  है।  ऐसी  हालत में  इस
 को  बिहार-विरोधी और  किसान-द्रोही  बजट
 न  कहे  तो  और  क्या  कहें?

 अगर  वित्त  मंत्री  को  बिहार  की  स्थिति
 से  थोडी  भी  सहानुभूति होती,  बिहार  के
 दुख-दर्द:  से  थोड़ी  भी  हमदर्दी  होती  तो

 कम  से  कम  इस  बजट  को  उसी  रूप  में
 रखते  जिस  रूप  में  वहां  की  विगत  सर-
 कार  ने  रखा  था।
 है  कि  बिहार  में  वित्तीय  संकट  है,  इस
 वित्तीय  संकट  को  कैसे  दूर  किया  जाय?
 इस  वित्तीय  संकट  को  उन्होंने  विकास  के
 तमाम  स्रोतों  को  खत्म  कर  के,  दूर  करने

 उन  को  बतलाते  और  हम  बतलाना  चाहते
 हैं  कि  बिहार  के  वित्तीय  संकट  को  दूर
 करने  का  क्या  रास्ता  है?  सही  रास्ता,
 बिहार-हितैषी रास्ता,  बिहार  को  जनता  के
 हित  का  जो  रास्ता  है  वह  में  बतलाना

 अ
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 बल्कि  अतिरिक्त-उत्पाद  शुल्क  लगेगा
 और  गह  केन्द्र  के  द्वारा  लगना  है।
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 है  कि  शायद  आप  बिहार  को  कुछ
 सहूलियत  देंगे।

 वहां  के  प्रशासन  की  जो  सब  से  गन्दी
 ओर  निकृष्ट  बात  है--वह  है  साइबर-
 दायिकता  और  जातीयता।  किस  तरह
 से  वहां  के  प्रशासन  में  साम्प्रदायिकता
 घर  कर  गई  है-इस  की  मिसाल  एक
 सर्कुलर  आपके  सामने  रख  कर  पेश  करना
 चाहता हुं  M  यह  सर्कुलर  9-2-1965  को

 बिहार  सरकार  के  एडीशनल  सैक्रेटरी में बिहार
 सरकार की  ओर  से  बिहार  के  तमाम  जिला.
 रजिस्ट्रारों को  भेजा  था  7  इस  एक  समुदाय के
 सरकुलर  के  ज़रिये  बिहार  के  नागरिकों  के
 साथ  धर्म  के  नाम  पर  भेदभाव किया  गया
 है।  चूंकि  वे  एक खास धर्म  को  मानते
 हैं  इस  लिये  उन  के  साथ  भेदभाव  किया
 गया  है।  इस  सेकुलर  में  कहा  गया  है-

 “Whenever  there  is  any  sale  of
 immoveable  property  by  a  Muslim,
 the  registration  officer  should  bring
 the  provisions  of  the  Foreign  ex-
 change  Act  into  operation  maa

 यानी  एक  मुसलमान  होना  वहां  गुनाह  है,
 एक  मुसलमान  होना  वहां  विदेशी  हो

 शी  अल राज  मधोक:  बार्डर  एरियाज  में



 1247  Bihar  Budget,  1968-69  AUGUST  24,  1968  Bikar  Budget,  1968-69  1248

 शी  रामावतार शास्त्री:  (पटना)  अध्यक्ष
 महोदय,  देशभक्ति  को  इस  तरह  से  घेलेन्ज
 नहीं  किया  जा  सकता।  (व्यवधान)

 अध्यक्ष  महोदय:  श्री  पी०जी०  सेन
 आ  रामावतार शास्त्री:  अध्यक्ष  महोदय,

 वह  किसी  कों  देशभक्ति को  चैलेंज  नहीं
 कर  सकते।
 MR.  SPEAKER:  Order,  order.

 I  have  called  Shri  P.  6.  Sen.  It  was
 all  going  on  quietly.  It  is  not  pro-
 per.  May  I  appeal  to  Mr.  Shastri
 now  ?  Most  of  the  parties  except

 10305  the  PSP,  have  spoken.  Is
 all  the  Congress  Members  want  to
 speak,  it  may  not  be  possible  to  finish
 it  today.  I  thought  I  would  give
 chance  to  Hon.  Members  who  have
 not  spoken  here  frequently,  Shri  P.
 G.  Sen,  Shri  Marandi  and  persons
 like  them,  and  not  Hon.  Members
 who  have  been  speaking  here  every
 day....  (Jnterruptions).~1  thought
 that  we  could  finish  it  by  6.30  today.
 If  you  so  desire,  we  can  take  an  hour
 on  Monday  also....  (Jnterruptions)
 The  Opposition  time  is  over.  He  took
 nearly  half  an  hour.  What  to  do?
 There  is  not  much  time  left.  He
 started  at  5-10.

 SHRI  SITARAM  KESRI  (Katihar):
 Sir,  I  want  to  draw  your  attention  for
 just  one  minute.  In  the  whole  of  this
 session  I  have  not  had  any  opportunity
 to  speak  so  far.

 MR.  SPEAKER  :  On  Monday  you
 _can  speak.

 SHRI  SITARAM  KESRI  :  On  Mon-
 day  I  shall  not  be  here.  I  have  some
 urgent  work  in  my  place.

 MR.  SPEAKER  :  I  cannot  help
 it.  I  have  already  called  Mr.  Sen

 SHRI  SITARAM  KESRI:  My
 only  request  is  that  I  must  be  given
 some  time  today.

 17.56  HRS.

 (Mr.  Deputy-Speaker  in  the  chair]
 st  फोन  सेन  (पूर्णिया)  :  उपाध्यक्ष

 महोदय,  जहां  तक  बिहार  के  आय  और

 व्यय  का  सम्बन्ध  है,  उस  खाई  को  पाटने
 की  हमारी  सरकार  ने  अहुत  कोशिश  की

 कूछ  समय  से  बहुत  खराब  चल  रही  थी,  उस
 को  भी  आपने  कुछ  रुपया  देने  की  कोशिश
 की  है।  लेकिन  जो  खास  समस्या  हमारे

 हज

 जै
 जैसे

 444

 जमीन वाला है,  जिसको  नहर  का
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 कि  हजार-ग्यारह सी  रुपये  हमें  दे  दो

 1200  रुपये  में  उस  को  पानी  मिल  जाता
 है।  इणष्डो-गेंजेटिक प्लैन  की  जो  बेल्ट

 16—3  LSD/68

 खज़ाना  तो  माफ़  हो  गया,  लेकिन  रसीद
 हमें कौन  देगा?  वे  तो  रसीद  चाहते
 हैं।  एक  तरफ़  आपने  खजाना  माफ  कर

 खाली  बैठे  हुए  हैं।
 इन  शब्दों  के  साथ  मैं  आशा  करता

 हूं  सरकार  मेरे  इन  सुझावों  पर  गम्भीरता-
 पु वर्क  विचार  करने  की  कपा  करेंगी।

 झ्  वारा
 ञ  नहीं  हो

 है
 अज

 वन्यजीव

 जन

 मर

 अज

 अ

 44444

 44

 प्त
 ह  4

 +3

 44  ्  अ  मै  यह
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 नागपुर  में  आधे  से  ज्यादा  ट्रायल  लोग
 रहते  हैं  और  मुझे  यह  खेद  के  साथ  कहना
 पड़ता  है  कि  इन  इलाकों  के  प्रति  भारी
 उपेक्षा  रत्ती  जाती  रही  है।  कुछ  ऐसे
 इलाके  हैं  जिनमें  उन  को  खाने  को  अनाज
 नहीं  मिलता  है।  सरकार  का  ध्यान  ऐसे

 की  तरफ़  जाना  जरूरी  है।

 बिहार  में  बहुत  नदियां  हैं।  हमारे
 संथाल  परगना  में  भी  छोटी  छोटी  नदियां
 हैंजो  बांधी  जा  सकती  हैं  पर  अफसोस  है

 कि  उस  दिशा  में  कुछ  नहीं  हो  रहा  है।
 हमारे  मंत्री  डा०  राव  संथाल  परगना  गये  थे
 और  उन्होंने  वहां  सब  हालात  देख  कर
 कहा  था  कि  गंगा  इतने  पास  में  बह  रही
 है  और  वहां  पर  लिफ्ट  इरीगेशन  किया

 oy

 +

 4-5  करोड़  पये  का  खर्चा  आने  का
 अंदाज  है  लेकिन  अभी  तक  उस  पर  कोई
 ध्यान  नहीं  दिया  जा  रहा  है।  मैं  समझता
 चूंकि  इस  काम  को  पूरा  करने  से
 बहुत  बड़े  इलाक़े  में  अच्छी  फसल  पैदा
 की  जा  सकेगी।

 असी  तरीक़े  से  अभी  संथाल  परगना
 के-बहुत  करे  इलाके  में  न  कोई  इरीगेशन

 सिचाई  की  व्यवस्था  है  और  न  ही  उपयुक्त

 दी  ।  पहले  तीन  रुपया  पर  होते
 पावर  पर  हर  महीने  इलैक्ट्रीसिटी का
 चार्ज  लिया  जाता  था  और  वह  एक
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 श्री  मुद्रिका  सिह].  क्षेत्र  में  हम  आगे  बढ़े  हैं  और  उपज  के
 क्षेत्र  में  भी  हम  काफ़ी  आगे  बढ़े  हैं  लेकिन कीचड़  न  उछालें।  इन  चीज़ों  में  अपना  कत  7

 समय  ज़ाया  न  करें ।  अगर  एक  दुसरे  दिक्कत  यह  रही  है  जैसा  कि  आरम्भ
 पर  दोषारोपण  न  करके  हम  लोग  रचनात्मक  में  मैंने  कहां  कि  यह  राज्य
 आत  कहते  तो  ज्यादा  अच्छा  होता  1

 सै  पूर्ण  होने  के
 त

 यहाँ  नियर
 बैसे  मैं  अपने  उन  मित्रों  को  बतला  देना  रहते  हैं।

 हता  हु  कि चाहता  हूं  कि  ऐसी  बात  नहीं  है
 विगत  20  वर्षों  में  कुछ  हुआ  ही  नहीं।  शार  DEPUTY-SPEAKER :  He  may
 दक्षिण  बिहार  में  कोई  भी  ऐसी  नदी  resume  his  speech  on  Monday.
 नहीं  है  जिसे  बांध  कर  नहर  न  निकाली

 17.59  HRS.

 Eleven  of  the  Clock  on  Monday,
 August  26,  1968/Bhadra  4,  1890

 दो
 मे  The  Lok  Sabha  then  adjourned  till
 के

 के  (Saka).
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